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12.09 hrs. 

BUSINESS OF THE HOUSE 

Tbe Depaty M\alster of Home Affaln 
(Shrlmatl Alva): On behalf of the 
Minister of Parliamentary Affairs, 1 
b"g to announCe that Governmpnt 
business for the week commencing 4th 
April, 1960, will consist of: 

(l) Further discussion and votin, 
of the Demands for Gran ts re-
la ting to the Ministry of Com-
munity Development and Co-
operation; 

(2) Di,cusslon and voting of the 
Demands for Grants in respect 
of the Ministries of: 
Heal:h. 
Steel, Mines and Fuel, 
Defencp.. 
Laboul' lind Employment. 
Rehabilitation, and 
lrrl,allon and Power. 

D.tl hrs. 

DEMANDS FOR S ~ nt  

IIDoftRy or CoMMUNITY DEVa.OI'_ 
AJI1I CO-ORRATION 

1Ir. SPMI!:er: The House will no .. 
take up discussion and vol'n, on ne-
mands Nos. 6, 7 lind 107 relalln. to the 
Ministry of Community Development 
and Co·operation, for which 8 hours 
have been allotted. 

'1 cut motion. have been tabled to 
these Demands. Han. Memben de-
aIroUI of movtn. cut motions mlQ' 
kindly hand over at the Table wlthlD 
tl minutes the numbers of the select-
ed cut motion.. Han. Members are 
~ e' ith the rec:ommendatlon 

already awnre at the t1me-l:1'IIit fnr 
speech ... 

lJEMAND No. 6- ~' '  OF CoMMU-
NITY UEVELOI'MENT AND CO-OPMIIATION 

Mr. Speaker: Motion moved: 

''That a swn not exceeding lb. 
27,35,000 be granted to the Presi-
dent to complete U,e sum necessary 
to defray the charges which will 
cOllie In course of payment durin, 
the y.ar enamll the lSlst day I)f 
March, 1961, in respect of 'Minis-
trJ of Community llevelopment 
and l,;o-operatJoD," 

DL'MAND No. 7-COMMl1NITY lJI:vI:J.op-
MENT PROJECTS, NATIONAL l!:xDNSIO" 
SERVICE AND (;O-OPERATION 

Mr. Speaker: Motion moved: 

''That a swn not eXCeedlng lis. 
21,76,48,000 be granted to the Pre-
sident to complete the sum neces. 
sary to defray the charges whIch 
will come In course of payment 
during the year ending the alBt 
day of March, 11161, in respect of 
'Cummumty Development Project., 
National Extension Service ad 
Co-operation'. n 

Dl:MAND No. 107-CAPrrAL OtrrLAy or 
TIlE MINISTRY or COMMUNl'TY Dna-
LOPMZNT AJiD ~ t  

Mr, Speaker: MOtiOD moved: 

''Tha t R sum not exceeding lis. 
4.72,03.000 be granted to the Prell· 
dent to complete the sum neces-
sary to defray the charges wbich 
will come In course of payment 
durin, the year ending the alit 
day of March, 1961 in respect of 
'Capital Outlay of the lI'nlstry of 
Community Development and Co-
operation'." 

Sbri ltachaltlr 8aIIaI (Budaun): At 
the very outset, I would like to COD-
.... tulate the lIIinistry of CommurUlT 
Development and Co-operatiOll OD the 
rapid pro,re.. they l ~ maklDc lao 

of the PresidenL 
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covering the rural areas of our coun-
try by spI'eading their blocks. I under-
stand that by tile end of 1959, 2,708 
blocks had been spread all over the 
country, covering about 3,60,OOll vil-
lages with a population of a little over 
179 millions. 1 al.o un<1erstand the 
total expenditure !11K! they had in-
curred was to the tune of about Rs. 1:i4 
crores. This has all been done within 
a period of seven to eIght years, ll~

cause the first blockB were started In 
the year 1952. I feel thi. is a crejit-
able rL'Cord. and I wish to congratu-
late the M.nistry on having achieved 
this. 

But_ as we are about to enter Into 
the Third Five Year Plan. I would like 
that tbe Ministry should do II little 
amount of re-tiunking. In my humble 
opinion, it is very necessary that in-
stead of laying emphasis on expansion, 
the M nistry should now tum their 
attentIOn towards consolidation of the 
programme that has already been 
taken up. In this IIgure of 2,708, I 
quoted just now, the IIgure for pre-
extension blocks which comes to aboul 
403 has not been included. 'l"ey are 
at the present moment already worlL-
Ing in our coun try. I also undentand 
that before a pre-extension block is 
conver!ed into Phase No. I, certain 
important conditions have to be ful-
filled, namely, that It should ensure 
..,If-help and self-reliance on the Plrt 
of the people. These are supposed to 
be the cond:tions pre-requlllite to Buch 
conversion. Only on the fulfilment of 
thOSE' conditions can a pre-extension 
block be converted into a block under 
I'has", Nc.. I. I feel thai these condi-
tion. are nnt being attended to and 
all the pre-extension block. are, as 8 
matter of course, <'Onverted Into regu-
Jar blocks. I suggest to the hon. Min-
Ister that these condition., of selt-help 
and sell-reliance, should be rlIOI'OUS1)o 
enforced. It may be thai by enforemg 
these condit'ons the prollJ'81llme may be 
stagl/ered to a certain extent But it 
u better If We thUi make aure !Jaat 
those blocks have fullllled th_ requl-
all<> concbtlODll. 

1t is aIao a well-lEn",", faet that 
there III l~it  nf ltd in these blocks 

tIla t are already .... orking 10 the coun-
try and there i. " 1I00d deal of illelH-
elency 011 tile part 01 the block poop Ie. 
The U.N. M lISten Heport has 1r1a<1c • 
very valuable contributIon in thIS r"l-
PL'Ct. It pombl out tnat abou·. ~  per 
cent. of the block posts are vacant and 
no Ie •• than 25 Ilcr cent. of the peopl. 
in the statr ilfC mdHclCI,L. No\\', J teel 
that this is 8 modest estimate which 
has been mad1' b) tnc U.N. Mi<:;ion. 
Only u. jew day:s back. we came across 
certa1J) 1n l~ of the Evaluation Com· 
lOme" c.1. I.he Punjab. It was a purdy 
non-offic III Committee. It came to the 
conclUSIOn that as much a. !iO per conl 
of the people In the Punjab blocks 
Wet"t: IDcIhcien&, 'l"hcrctore, we han ~ 
to lOOk i11tO this problem of the paucity 
of staft as well as of their IneMc enc,. 
-I m<>sn of those who are working In 
our blOCh. 

As I said in the beginning, we milhC 
Cum our attention more toward. con-
sol'dation IhaD to expansion. I would 
like to point out that although thlt 
Community Development blockll ant 
concerned with carryin. on a numbt'p 
of activities, we have to pick and 
choose so that conaolldation may bot 
eflec:ed. Personally, I feel that out 01 
those multifarioUi activities, if we Is,. 
apecial emph8!l's on the d<'VelopmL'Il1 
of arriculture and of ccmimunlcatlonl 
In these blocks, we would ha". 
achieved something very creditable III 
these block.. It hal alrt!fldy heeD 
pointed out.--and there are no tlll'D 
opinions in the country aboul th ~
that .... e Ihould concentrate our atlen-
tion on more production of food in th. 
country. It i. only thl. M'n1.try 01 
Community Development that bas p' 
the necl'lllllU'Y wherewithal by which' 
food production can lie Inereued. 1&0 
has got its technical pe.-.nel, it h_ 
got seed .torea, tertill ...... and In"'oli-
cldes. It is only on the right appJ; ..... -· 
tiOll of aU these that food prodUl"llllll 
ean be improved 

In this connection, J also feel that _ 
should take note 01 the NI'ailn .. ~ 
Commitlet". "",ommendatloni n. 
Ro!port of the Commlttee Is. yer, 
valuable document. Ito.--'-. 
tlons shoula be Implemented ..... e r~ 
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.. possibl,·. These are with regard to 
the setting up of service co-operatives 
and also creating an atmosphere in 
favour or jo'nt farming. We should pay 
Ipeciai attention to these problems; 
then and then alone can production of 
loodgrain< b,· improved. 

In thhl connection, I would also draw 
the attention of the Minister to the 
need for better ~ r iri ti n between 
lIis Ministry and that of Food and 
Agriculture. While the debate on the 
Demands for Grants of the Min'stry of 
Food and Agriculture was going on, it 
might have come to your knowledge as 
well that a number of speakers com-
plained about lack of co-ordination 
"etween the two Ministri.s. It may be 
Utat the hon. Ministers may not 
acknowledge that lack of co-operation, 
lI.ut t/1ere are people who feel that 
there is lack of co-ordination. 1 for 
lIIne would like that when the Demand. 
II.f the FoOd and Allricu!ture Ministry 
are discussed on the floor of tbe House. 
either the Minister of Community 
Development or the Deputy Mini.ter 
Ihould attend the debate throughout. 
There .hould be such a convention. 
Similarly, 1 would suggest that when 
Ihe Demand. of t/1e Ministry of Com-
munity Development are beinl dlscu!l.l-
ed, either the Food Minister Or any of 
l1;s colleagues should be present here 
II) that they might know how e ~ 
tiers' mind. are working in this direc-
&1on. 

It Is said that there Is no lack of co-
ordination at higher levels; there may 
be lack of co-ordination at the lower 
levels. But this 1. not telling the 
.. hole truth. In fact, what we find at 
the block level Is that there i. actually 
• tug-of-war between the B.D O. and 
the Extension Officer of the Agricul-
ture Department. If we want that the 
.. ork of rommunity developmmt 
Ihould proceed apace, the l'I!SJICIMibl-
lIty of the B.D.O. should be ftxed. He 
..... Duld be all in all in the block. I do 
IIOt want that 1Ill-gOod, bad and In-
"treren~ l  be treated alike, but 
~ ... e who are' ROod and eftlelent olll-
C!II!ra mould be liven full responsibllltJ 

t.o earry on their work. They should 
have full control over their stat!. Whe-
ther it is the A.D.O. (Agriculture), 
A.D.O. (Co-operatives) or A.D.O. 
(Panchayats) Or whatever it may be, 
he sho\lld be working under the entire 
oontrol of the B.D.O. 

JUSt as I say that more emphasi", 
should be placed on agriculture, simi-
larly I say that greater emphasis 
.hould be laid on improving communi-
cations in our rural areas, special1y 
those area. covered by Community 
Development blocko, because it i. very 
necessary that communications should 
be developed there. 

There are many villages in which. I 
have seen there are no roads at all; 
and it is very difficult for people of 
one village to go to another village 
So, it is very necessary that communi-
cations should be provided for. 

In this connection, 1 also suggest that 
the estimated budllet for these blocks 
should undergo some amount of change. 
Heretofore there has been a practice 
that money have been allotted for cer-
tain items and the money that has been 
allotted for one particular item cannot 
be transferred 10 another item. That 
practice should go. There should be 
interchangeability; and the authorities 
of a particular block should be frce to 
div"rt funds from one item to another. 

Similarly, I also want that there 
should be another change. The allot-
ments and allocations for agriculture 
and communications should increase. I 
find that in the IIrst phase • sum of 
RI. 12 lakhs has bem allotted to • 
block. That money has to be spent 
within 5 years . 

Now, there are so many Items under 
which thl. money has been divided. If 
we want to lay greater emphasis OD 
apiculture and on the improvement 01 
communications. at least half of the 
total amount of these allocations should 
be set apart for these two particular 
items. The rest can be allotted to the 
other Items that are included In the 
Community Development work. 
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With regard to training. I am ,lad 
that for the last few years ereater 
emphasis and attention has been paid 
to this. But I am sorry to say thai 
most 01 our training. from the highest 
to the lowest level, is of D meehanical 
type. And, until and unless we mak" 
this training elfective, we cannot make 
much headway in tbla nl~ 
Development work. To support my 
remarks, I would like to quote one or 
two sentences from the U.N. Million 
Report in this connection. The U.N. 
Mission went round the entire COWltr7 
and made a very careful study 01 the 
entire subjeet. They have eomp to 
this cancluslon: 

"That though training CO\U'lletl 
laid down certain layers of infor-
mation in the minds of tralneea, 
they do not stimulate a 1 e~, 
alert, sensitive approach to village 
and rural problema." 

With the result--

"that they do their work _Ith 
their minds lulled to sleep by 
much learnin, and teachinc. and 
any thin, but alert to the real pro-
blems of the villa,ers, and to the 
necessity for adaptin" quesUonln,. 
te~tin, all that they havp heard 
in their traininl course." 

This is our everyday experience, thai 
the tralnin, which these people have 
received is only mechanical and nol 
elfeelive in the least. Take, for ina-
lance, the GTam SahII"alu. We are 
told that somethin, like 22 lakhs of 
GTam Sahallab were trained by Sep-
tember 3D, 1959 and somethln, Uk. 
55,000 camps were r ni~ for im-
parting training for this purpose. But, 
ma:; I respectfully ask, what la the 
kind of training that they have obtain-
ed; and are they doin, any useful __ 
vice to the coun try Or to the bloclal! 
I doubt if they are doing anythln" be-
cause if their training had been eIlec-
live and If they were doing any use-

.i ful work, then, we lIIIould be able to 
dlapense with the services of the paid 

\" staft to a certain extent. 0Iherwt., 
.. It is no use imparting trainln, to Iakbo 

of these Gnam Sahavalu. 

In this L'Onnection, I would also iii,. 
to quote the observations of on" 
foreign observer, Dr. Monica Felton, 
w"" recently visited a Communltl/ 
Development Block in South India. He 
ha" stated in his observations: 

"Perhaps the greatest mistake, 
and one that i. talked .bout lellal '. 
often, is that so little has \Moen 
done to sUr the imagination of the 
young to the poasibilities of work . 
in a field which is of crucial Iru .. 
portance to India's future. Thia 
could only be done through pe<ll)lr 
who themselves have ....,dVl'C· '''., 
rect trainln,." 

So, it i. a quesUon of correet train; 
in,. I would like the Minister to be,-
tow h~ attl!Jltion on thl. main p"": 
blem in connection with Communiq 
Development. 

1 would also Uke to emphu\R that 
our recruitment from the Iowen to tile 
higheat level lIIIould be of a better 
type. The r""ruItmeat that 110 .0 fu 
bein, done il of • hwncirum type. Taka 
the V.L.W. or the B.D.O. or even the 
Development Commiso1oner; I do nol 
think that, besldea the requisite quail-
/lcalions that are absolutely nec:ftSlll7. 
any regard Is beln, paid to the requl. 
site aptitude In thOle penon •. 

Mr, 8 ...... r: I would IUllest that 
even from the outaet a time limit tor 
speeches may be lIxed at 10 minutes 
because I lind • number of chits ha'" 
been ..... t over to me. Many hon. Mem-
ber. want to IpeIIk; each one haa ,01 
some exper\l'IIce or other rel .. tln, to 
Community Devel_ent. 80, In tha 
end, extension of time and 10 on t. 
ask...:! tor. Why not we, from thl' he-
ginning, start with a limit of 10 or II 
minutes? Hon. Members will try to 
eonllne their remarlal within 10 
minutes. 

11111 ~ (lladural): ,.... 
minutes would be too little . 

All ..... _ ..... : JI'lftaen mlnu_' 

Mr ....... : All rllbt, then ou... 
will be elbowed out. 
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Slut M. C. 'ala (K.a.itba1): Ten 

minutes will hardly be enough to do 
jusjce 10 the subjecL 

Mr. Speaker: All right; I will give 
the han. Member 3 more m·nules. He 
has already taken 18 minutes. 

AD BOll. lIemller: lie baa ah'ead7 
taken 20 minute •. 

Mr. Bpealr.er: No, no; he baa taken 
only 18 minutes. 

Slut lta&'bablr Sabal: J wi:! try to be 
very briel. Theae Qualifications should 
be emphasised and we should Bee that 
if thO'ie particular penons do not po. 
.es. tbe requisite aptilude, it 
th~re Ia no faith on the part of these 
people in our Plan, they should not be 
recruited for these high olllees. 

J bave already spoken about the 
R. n. O's role. In this connection, I 
WDUIrl auo like to point out to the 
han. Minister that the paper work 
thaI is being conducted is too much, 
The paper work that i. being done by 
the Block level people and by the 
.illage level people takes a lot of their 
time. The Village ~ l Worker Is 
required to fill ill Ft' many cbarts and 
to prepare so ",,:my statements and 
rcporLs. This requires his presence 
away from the field. lie hR. to be 
preserr! eilher al Ihe headquarters of 
th~ 1310'k or Ilt th~ h~ ll1 rt~r9 of 
fbe district, Therefore, his services 
a .. c uCllwd to Ihe people al the village 
level. J would like that as much 
worl' .hould be cut down-Ihls writ-
Ing work_ could rea.onably be 
pussible. 

Up to this time we h ~ heen laying 
.tress only on phy.ical achievements. 
Every .... port "aYli and ~  ,~ er 
thinks th.t we cannot measure the 
change or outlook In the people. 
r.verybody kn"wI that WP have been 
c'l'ld".ting these experiments for the 
.... t 7 or 8 years and I think the time 
haa come when we must have aome 
mea_",.. of the chan II" or outlook ,,, 
the people where these blocka are 
.... rId .... I would lIumbl7 au..-

that this chanee (If outlook can be 
determined by measuring the chanlle 
in the incidence of ~ril "'  ~ should 
know what the Slate cr crime was 
before a particular block was taken; 
and what was the inoidcnce of crime 
when Ihe block had completed its ftral 
slage. Then, also with re,ard to 
Utillation. Wbat waR the state of 
hIlA' LIon in th3t particular block 
before it was tkken up under Com-
,.,unity ~ el ent alII] what was 
the state of litigation when it had 
compl"ted its ftrst stage? Also witb 
rellard to .ntl ....... il\l ~~  f.,r instance, 

I 

1 

U,,, state of ~ linll  the st.te of 
illicit distillation of liquor etc. Alao. ,.' 
we should know what was the posi-
tion with rellard to literacy before 
and .. rter • certain r~  was included 
in a Block. If after ftve year of com-
munity development, a block has not 
shown any pert'ep ibJe diminution in 
the habit of gambling or any diminu-
tion in the illicit distillation of liquor, 
I would say th9t the block has failed 
to come up to its p.xpectations. Some 
evaluation should be made of at leaal 
those hlocks which were taken up 
early, in 1952-53. We should be In 
• position to ftnd out how our pro-
v"IImme hOI. w(lrked, In what Itema 
.. e have "lIc-ceded and In what Items 
~'e have failed. 

Thprp. is another important question 
with regard to the panchayat raj. Our 
han. Ministp.r hq. also ,"~  enoul!b 
litpralure on that point. We ftre vel'7 
ghd to know that in Andbra and 
Raiasthan fun panchayot raj ill la 
f'orr.p. and necessrary le~' Sl ti n  bave 
abo been enf:lt"ted. There are man,. 
other States where no positive .tep 
has been taken in regard to this mat-
ter. I wish that the han. Minister 
should put pressure on the other 
State's so that they may also go ahead 
with the panchayat raj scheme. 

At the .aml! time it Is a v .. rv d.,11-
catc matter and it is a new exverL 
mr.nt a\together. We ahould watch 
the progre's of Andhra and Rajasthu "-
In this direction Rnd fee that the mt-
f.n. that are Inevitable in the purault ;. 
of thla course may toe avnided .". ~ 
tIl_ Statea. I alao feel that there 
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must be decentralisation to a certaIn 
extent in this Ministry. For instance, 
we have taken up the very imDortanl 
subjecta: training. panrhayat raj and 
co-operati,m. I wish I.hut one parti-
cular person should be in charge of 
training, one particular ~er n, of co-
operation; and one particular persnn, 
of panch.yot raj. All these worka 
should not h~ huddled up and placed 
in charge of one person. 

From the annual reDort of this 
Ministry I ftnd that ~rt in persona 
were sent on foreign tours to lIaln 
experienre as to the community deve-
lopment work going on in the other 
countrie.. I think it is very good 
Idea. All thoRe Dersons were officials 
and there waR not one single Instance 
of a non_offioial being included In 
these tou.... I do not think the hon. 
Minister hR. got a vcry poor opinion 
about th~ non-officials. There may be 
bon-officials of the requisite ability 
who could ~ taken on these tours 
with beneftt. 

Some DOlL Members TOIP.-

Mr. 8_ker: Why not 1 call. Shrl-
mati Subhadra Joshi and then Shrl 
t'angamani' J have e~n callinl( two 
from this .ide and one from that aide. 
So, lei me comptr.te this ~  now. 
'l'hen I will call Shri Tanllamanl 

~  ~"  ~"l  ~  : 
~ ~ ' " r" "~ 

~ ~ 'R: fflT( rn it; M;Jf1!T P 
t, 1ft ~ q<r ~ ~ if t 
t ~,~~ ~t~ 
~"l itl ~' tl 't l

IIIIT'fI om ~  1fT ~ 1I111-rit R..qq 
r~ ~ 1fT ~ ~ it; ~ m ~ t:t 
t~ rl ~~ I ('I1f.t ~ 
it; ~ ~ '"'" II>"t III"rf'f'l; 'ffi'IT 
~~t  ~~  lIi't'fW'"t. 
;Ail; """"~it ~~ 1 i't~ t. 
;r-AI't It ~ ...r 'fIfiA; ~ Rr ~ 
t .• --' m ~ "If ~ oftoi 
~ tliIt l ToAI\" ~ II>"t ~ 

"l i ~t ~'" ~~ 
~'i ~ fiI;tf;rr ~ ~ oR. fiI;<r;ft-
~ ~~  ~'"" it;'IAi' ~ q\{ 
~ it; mtff II>"t ' ~ QY11A; ~ 

i!(Y ~  ~ ~ ~ ~ ~ n  
~~ t3 't ~1l '  it;foN1It 

..=tt1ft1t>ri!(Y$T1 

im q: f«R: t foI; ~ SIm1I'J 
~~ "l i ~~~ 
SIIT'f ~ ~ t I IhT foI; qolft ~ 
~ i~t ~ ~~ 
~ ~ it; ~ if 'll' i~"", ~ 

tl~ ii~ ~~~il 
~ r ~~~ t ~i ~ 
l '~  I ~~t il ~'l'r i' ~ 
~ ftm" q\{ mmn 'ltlqi41lilf\;rl\ 

r1 l'l1l tl~ ~ l"1 il1  
~t i r i r 1l~ i't~ 

r~ t I 1JIl ~ IITlJIr ~ t Ii!; fiftt-
~ ~~~~ ~ 
~ii" " 6" " ~ ~ 

~-~it  ~"" ~  
~~6~" i~~itit" 
"" ' ~it r~it~~ 
~~ ~ ~ ~ t'l tri 
~~~~~~it tnr 
~~~ 11lqd""",., 
i - r~it ~it l "l i'ttl1l  

p 1m ~ t fit; {JAil" ~ lr~ ~ 'R: 
'l3I" ~ m,- ;;rr;rr n ~  If'.tifiI; s>AIt 
~ ~ t qolft ~ o.,;it 
~~~~ tl 

~~it ~~it~ 

~ nr r r foI;qy ~  m-~ "" i~ 
.m 'If t. ;;;rmr ~ 'It ~  ~  
~ rtl' .. lItt:I.m 'lft.;aooriI; ~ 
h" ~ ~ torr q,oft ; I a"lI 

.n11'f 'III" ~ ~ ~ 1ft '1'-. IRt 
6 tl~ ~ rnt t t  
t ' i ~ mm,-"II'l.,. 
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t, 'It m- iI' ~ «r '" om 
i~ ri~, 'R il; fOl1t ~ fWoRrforfq;il;.. 
n 'Itl ~ I \('I\' '1ft ~ ~ ~, 1ft '1ft m. ;:liT ~, m '1ft ~ ~ ~, ~ 
;ri «f.t il; f"flf 'liT{ , n ,,"' it~ ~ 

-m- 'If t I ~r \('I\' flr.r.r ""~ fd 
'IN ... f.mfsnr f'RT IIInI' ~~ 'IT ~, 
am; ~ ~ « -m I q firiI1r 
!fur m-uwmnr.or.r it ~ nr 

fiI;trr -m t Il'IAI" ~ inrm ~ '" 
t r - ~ 11l~ ir  
'Ilf.miiz ~ ~ « ;;rpf, ~ 
« ~, ,w 'lift 1{<ro1I' ~ t, ~ 
am; ~ ~ r t r "1 «rlrT;;n1I', W ~ 
'Ii ~ t I 'l'1 ~ ;rn it; ~ III 
~~ (t;f\' ~ 111' qlft ~ 
fir; 'IN it; mr II{ I{'Ii ;rf .rr.r t ~ f'li 
'IN hT ~ ~ T\If ~ t, ~ 
~ ~ m>R ~  ~ t 'I1n:' '1',"1'. 
r lrii ~ .... rf ... fIh".r., ""'~, I(5)f 
~ q:Y ~, 'Iftt ~"' ~ ~ , 
"'~ m IfII'if it; fOl1t 'lftt fnomftr-
i ,,~ ~, it 'IN iii II{ ~~
~' ~ ~~' ~~ 
~ i ' ~ ~ '1 ~ 

~, 'IN ;rn it; fOl1t 'Iftfu4r "'" ~ 
~ ~ f'li1: ~ 'iHrn it; ~ it 
'IN lit ~ ;ft;t '1ft t.1T """ I 

iru qt fim;r t I 

IJIIri TaDpmud: Mr, Speaker. Sir. 
when I think of what could be done 
with the porUolio like that of Com-
munity Development, I feel like 1IlY-
Ing that my friend, the Minister. hu 
cot not just a job of • IIfeUme but the 
job of an epoch. It 18 a Ireat 0p-
portunity. if cuttlnl aC1'DU red-tape 
and breakinl bureaucratic hurdles, he 
could mobilise our people'. own initi-
ative 10 that they could 11ft themaelvetl 
10 a Dew life. the ute of oocIalism. I 
tear. h ~er  that In spite of lood 
Intentions and a .... ulne. if rather 
diffule idealism, the MlDilter hu 
soIserably failed In thia great job. 

It is remarkable that even the 
Prime Minister who till recently would 
often exclaim what a revolution has 
been wrought by community develop-
ment. now ke"ps, as a rule. discreetlv 
silent. Proportionate to the money. 
.pent and the tom-tommillg condurted. 
the results have been disappointingly 
small; in many cases, I am sorry to 
88Y. they are little more than paper 
results. 

This Ministry has been handlin, 
the community development pro-
grammes since 1952 Bnd lately Ce)-
operation also, Bnd the current year 
is the last year of the second Five 
Year Plan. Proposals are now in the 
olTing for the third Plan also. The 
present occasion calls for some plaiD-
speaking and some unpalatable cri-
ticism. The Planning Commission out-
lined the main activities of the pre)-
gramme for rural India as three-fo:d. 
namely, increased production and In-
creased employment. self-help, selt-
reliance and co-operation, and utilis-
ation of the unutiliaed time and encrry 
in the countryside for the benefit of 
rurai Indian community. 

With thi' end in view, the Govem_ 
ment undertook to supply the resour-
ces and technical h<'1p to the rural 
population to see that such aid Ia 
administered to generate a steady and 
Independent process of growth In 
rural society. Rc!,lular and periodic 
evaluations are made and r~ l rt  .... 
made available to us. We are proudly 
told that the function of the evalu .... 
tion committee is not only to find out 
what has been accomplished but a110 
to ascertain the permanent results II 
any. that have been hi~e  and the 
Impact received in respect of the 
change. growth and development ", 
rural economy, Thls will be a Iulda 
for the better direction of the move-
ment. I believe that th ........ timenlll 
are elqlre.sed in the introduction 10 
the fourth pvaluatlon report. 

Goinl throUlib the various evalua-
tion reports. it appears to me that lb. 
approach has not been applied willi 
.uftlclent thoroUlhness In moot of the 
oftIcial and non-olllclal evaluaU. 
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IShri TangamaniJ 
reports. Recently, as one ot the pre_ 
vious speakers hes mentioned, a study 
team by tho! U.N. Evaluation Mission 
consisting ot Melsrs M. J. Coldwell of 
Canada, Dr. Margaret Reid of London 
UniversHy and Professor Rene 
Dumont of the National Institute of 
Tropical Agl"icullure, Paris, toured the 
country covering almost all the States. 
The tour lasted for three months, from 
5-12_1958 to 3-3-1959. They "Iso met 
non-officials like the members of th~ 
consultative committee. They were 
,ood enough to publish a report. 
believe that Prof. Rene Dumont haa 
al80 published an 'article in the New 
Statesman and Nation entitled "India'. 
Agricultural Deteat". That article 
was circulated to some at the Mem_ 
bers of the consultative committ'le, 1 
would request the hon. Minister to 
c1rcuhte it \0 all the Members of this 
House. Bot.h adopt a critical approach 
and SOffit" at their observations Rra 
worthy of note. I commend them to 
the House. I have moved my cut 
motion No. 294 to Demand No.7, 
namely, "Failure to accept the U. N. 
Mission's recommendations". C"rOVem-
mcnt's views were made abundantly 
clear in Shri S. K. Dey's reply to the 
halt-an-hour discussion raised by Shrl 
Rabhubir Sahai on 3-3-1960 and also 
In their r<,ply to my un.tarred ques-
tion No. l~  ot 1-4_1960. It can be 
summed up tI.us: "We thank the U. N. 
Mission tor their criticisms, but we do 
not propose to implement them. We 
believe In den10cratic decentralisation, 
but we will not like to hear view. 
from the States, which might necessi-
tate e change In our settled pro-
arramme". 

Some nf their suggestions are worth 
the consiljpration of this House. Rate 
of expIJIsion is too fast and unrealistic 
and can only multiply exlstin, diIIi-
culties and create Illusory coverage 
achlewm,mts. 300 b10ckl per year 
.. ill be a good rate for the future. 
Z70R blocks exist today and the new 
blockl created durin, the year are 
282. The whole count!')' .... 1Che.. 
dUled to be COVp.red before the end of 
the III!COIId Plan, J do not kno.. why 

the Government are not prepared to 
accept the ratc of 300 blo"ks per year. 1 
One staggermg was annowlccd 18 
months ago. What i9 the damage 
going to be caused if there is 01. further 
staggering? 

Secondly, wee'.! out inellicient and. 
undesirable vt:rsonncl. In lome 
States, the r ent ,,~ is as high as 25_ 
Mysorc ele ~n ln n committee found 
that the PWO appeared to have 
chosen the blOCk f.", ~ n e ne  and 
ine ~ ent offir.hds. 

Thirdly, training schemes does not 
appear \0 have given suitable train-
ing. Good seems to emanate from un-
trained personnel. The Mysore Esti-
mates Committee recently reported 
that gramsevaks are unable to solv" 
the difficulties of villallera and that 
extension officers do not show activ" 
interest in tI1eir work. 22 lakh villa,,, 
leaders have been trained. I do not 
know whether there is any estimate of 
their contribution to the development-
al activities. It is said 20,000 vi.ited 
the World Agriculture Fair. I want 
tn know if they are those who have 
been trained as «r&msahayaks. 

Another point they mentioned was 
there IS no need for IUlnual evaluation. 
The last point is there a lack of CC)-

ordination between the Centre and the 
State •. 

As 1 have already mentioned, Mr. 
Dumont's article gives revealing facts 
about failure to reach the agricultural 
target. At the end of April, 1959, IS 
U.s. expertJ from the Ford Founda-
tion lIublished a report Wlfldia'. food 
crift. and steps to meet it", which 
estimated that the population of India 
would increase by 50 ml11Ion during 
the five years of the third Plan. 

In 1965_68, IndiA .. ould require 111 
mllIlon tons of foodgrain. a year and 
the present trend indicates that we 
will produce only 82 mil Ion tons. As 
the House I. aware, the tarpt of the ,. .. 
IecOIld Plan was SO.5 million tau. It 
io aloo mentioned that a ..-eat -.J .. 
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water is not bein'l utilised. DVC 
wuter is not u.ed fully. 

Another point which he mentions in 
the article is on t1lC question of 
.hramdan or voluntary work. It has 
never been t~r  i e~ re  and 
totalled more than n few dflys a year. 
It was more a 'YlIlool designed to 
remove prejUQl"c a.gainst manual 
work and was mainly u!I;cd on reads 
and schools. The limited enthusiasm 
initially aroused i. dying down. He 
says: "In'" thrpe-month visit I came 
across only one team in action. In 
China, I say several every day." 

In reply to unstarred question No. 
843 dRted 27-11-1959, we were told 
that 42,30,409 acres were gifted to 
bhoodan and 8,63,352 acres d.strlbuted 
UP to December. 11158 and \.!,pre i. al 
yet no asse •• ment of increased food 
production as a result of it. 

In Rome, Shri S. K. Dey of FAa-
not our Minister-asked him, "Do you 
prefer democracy to economic pro-
gress?" He answerp.d. "for well_fed 
people like you and me, democracy 
has more to offer I If but in the Ion. run 
without development, It obviously 
cannot survive. Can India achieve a 
real social revolution abolishin, 
castes. reducing inequalities, usin, 
this kind of method? He ultimate:y 
concludes that "the C. D. scheme, 
which Is a secret weapon, has faiJed." 

The Mehta Committee, which hu 
done a very «ood work saYI that "the 
averav.e of Increased food production 

... 18 only 10'8 per cent and we are un_ 
happy over It There i. greater need 
now for greater attention to the agri-
cultural sector". ~i lt re Is the 
linchpin of the wholp. soclal chariOt, 
says the Kurat in Tamil. I lind that 
when the demands of the Food and 
Agriculture M.inlstry were discUlSed 
in great detal, the hon. Minister, Shri 
S. K. Patil, IJIOke for nearly 2 boun, 
but not a word was mentioned by him 
about the contribution of the C. D. 
",heme to increased agricultural pro-

I 'uction. 1 rio nnt know _luIt u. the 
~ l between _unity 
development and the Food ... d Aari-

culture Ministry. We are told that the 
main purpost", as revealed. by th .. 
Planning Commission, is that tood 
production should in:rcase. It is men. 
tioned in one of the evaluotion reportl 
that: 

"In the past years, the tendency 
has been to stress wellarc activi_ 
t:e,i more than economic develop-
ment and activities. It is populor 
and easy ot achicvemen tt impres-
sive to the casual observer and 
villager himself. A .hift of em-
phasis from amenities to creatiCh 
of income opportunities is ines-
capable. Unless e"onomic pro.. 
blems are tackled first, amenities 
programme will collapse like a 
pack of cards once outside aid I. 
withdrawn." 

I would rush rapidly throuJlh c0-
operation. ProbRbly many .""Akers 
will be able to d .... l with it. One nf 
my friends for my Darty Is likely to 
refer to it. Th .. V. 1.. Mehta Commit.-
tee set up to reDO" on "adequate 
credit to cultlvatinll families should 
be provided." In thIs c:oonPCticm, 
the ... was a report of the Reserve 
Bank where they say how there ha. 
been a shortfall in providlnll credit 
for the rural population. I have refer-
red to this in my cut motion No. 1171. 
Shrimati Renu Chakravartty allO hu 
movPd cut motion No. 809. demanding 
that there should "" lone-tenn credit. 
RPf .. rence wa. allO made to the 
NIj1llillllappa Committee on co-opera· 
tiv .. farmlne and their repo". I want 
to know when Govemment are gain, 
to take their lInal rlpcloinn. a !>out thi8 
report on co-operative fRnnln,. 

I have mentlonPd In the ...... oultativ. 
CODtmittf!t' mlletin" that there Ie atIU 
• tl!nrlency In many of th...... a..... to 
kl!P.p out new-r.omers ;"to lJ\e ~

OPerative movement. I lIave man,. 
inotan""" of what io ,oinll nil 111 
Madru State. I have also ""en rout 
motion No. 287. r _nl to Im_ the 
details about the npert .... "" In Mad,.. 
and Bombav. the two fltMM _""'"e roo-
operation has been put into ,reat 
elfec'. For WIUIt of !111M!, I .... not 
dwelllng on eo-opention all,. mon. 

• 
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[Shri Tangamani] 

About panchayats, I want Ie moke 
a lew observations. A proposal was 
made by Ut .. Mehta Committe" for Ute 
establishment of statutory local bodie. 

• and devolution to them 01 Ilecessary 
resources, power and authority. That 
u. definitely a step in Ute ril/ht direc-
tion. It has been welcomed by all 
parties, Even here, however, it has 
been borne out by experience Utat 
democratic processes will continue to 
he Utwarted a. lonl! as wide disDari-
tie. in the distribution of economic 
resources and benefits persist and 
leadership and inlt uP.nre in village 
lociet.y remain interlinked wiUt 
economic and social status. That is 
why Shri Mehta rightly point. out 
Utat "wP hov" failed to evoke popular 
Initiativp". 

By my cut motion No. 1170,1 want-
ed to know about the workinll of Ute 
Panchayat Acts in RajasUtan, Andhra 
Pmdesh and Madra.. A brief refer-
ence was made to Utem. I lind from 
the literature supplied to 118 that 
excepting ""rhaps Bihar, Madhya 
Pradpsh, U.P. and West Bengal, oUter 
States bave new Pancha¥at Acts and 
have introduced eiUter Ute three-tier 
Iystem _\lIIlIested bv Ute Mehta Com-
mittee Or thp two_tipr system 9. is 
prevalent in Bombay now. Pun lab 
·vlllages will have the right under the 
Panchayat Act to re,all Ute head of 
elected representatives tn n h ~ 
In Mysore State, Inmlti mrmber.· will 
be directly elected and the three-tier 
Iystem Introduced from 1-11-1958 

In RajaoUtan the ZII. Pari_bed Act 
of 1959 has created 232 samltis and 28 
dla parlshads In Andhra J'r9c!l'1h 
the Panchevat Ssmlti and Zila Paris-
had Act of 1859, which has come into 
torce from the 1st N"vemhfor, ~ , 
provides for 235 .amltis and 20 
perilahads. Soon the DRltchayats 1U'e 
expected. In Madras the District 
Council Act and Panchavat A"t have 
been passed. 21 deveJollJllent dlptricta 
out 01 12 revenue district., have been 
formed and 3SO panehavat lin ions wUJ 
be formed on t.he basis af the 380 
blaeb which wID ultimately came 

into vogue. There are already 21l 
blocks and 1 find that these 211 block.. 
will be formed as panchaya t .. mitis 
in three stages of 75,136 and 169. 
There are already 10,000 panchayata 
in Madras State anti 5,000 more will 
he formed very soon 

In Utis connection 1 would like to 
mention that any village or a group 
of villages exceeding a population of 
500 will constitute a panchayat and 
these panchayat members are elected 
first. Then Ute President is .. Iected 
from amongst the members who are 
elected to the panchayat. As a result 
of this wha t has happened is that 
some of those poor agricultural 
labourers or peasants who have been 
elected arc subjected to all kinds 01 
intimidation. The consensus of 
opinion in Madras State was Utat 
these panchayat presidents must be 
directly elected. In spite of this, 
under the Bill, as it has emcr,ed 
there, indirect election takes place. 
From amongst Ute panchayaots repre-
sentatives are .. Iected to the panch-
ayat unions. The presidents of the 
panchayat unions automatically bP-
come the members of district council •. 

In Kerala, as the House is aware, 
District Councils Bill and Penchayata 
Bill have been introduced. TheRe two 
Bill. are still before the Select Com-
mittee. I would only request the hon. 
Minister to see that Utese Bill. are 
expedited In the Select Committee and 
that Ute spirit of Ute Bill. is not curh-
ed far political or other considera-
tions. In the light of Utese 11111. 
which are now introduced nearly 141 
panchayats have already been set up 
in KerRla. 

I would only like to rush throUCh 
certain points and certain suggestions 
which J would like to make. I do not 
.. ant to exceed the time which has 
been very kindly granted to me. 

Mr, 8Jleaker: He has .'!ready taken 
18 minutes. J will give him live 
mtnutes more. 

Slut ~  I will DOt take 
""" live minutes. 
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U then> is any Ministry in whoae 
work we can unreservedly olrer to co-

. operate, it g the M!ngtry of COm_ 
munity Development. And yet there 
ere obstacles in the way and the hon. 
Minister's apparent enthusiasm does 
not remove them. I will give one 
in8tance. Look at a small village, 
Allalamangalam, in Sethpet Block in 
Polur Taluq. North Areot District. 
There a community radio was going 
to be opened and this could not be 
opened because the local representa-
tive, who was to preside. does not 
belong to the party in power or some 
such thing. There are many instances 
like this and I was also a victim. But 
anyway, it does not matter. The BU,-
gestion which I would like to make ... 

Mr. Speaker: The hon. Member 
wants to become the President of a 
panchayat. 

Shri TanI(IUIIIUIi: No. There g a 
particular village in which the village 
panchayat raised a subscription and 
got this. 

Mr. Speaker: I heard the han. 
Kember say til am also a victim", 

Sbrl TanpmaDl: What happened 
was that the village people collected 
money and completed a bulldin,. 

Mr. Speaker: I am not interested in 
all that. I heard the hon. Member I8Y 
III have aLo;o been a victim". Did be 
stand for panchayal presidentship? 

Sbrl TuII(amanI: A particular lea-
der would not go to thaI village for 
opening this if I was present there. So 
I kept myself away dlsereeUy al-
though I was resf>Onsible for eettIn, 
all this and th" building. But local 
pr .... ure is there. Then sometimes the 
ruling party does not like even the 
representative at the people if he does 
not belong to that party. That is why 
1 mention"d that although we WOIlId 
like to co-operate we have to tell them. 
that It is a very petty thing to IIIIDre 
th~ local representatives. 

Sbrl n1l1l1." ... ,... (ICheri): But 
they do not want co-operation from 
non-Congress Party memben. 
58(Ai)LS-4. 

Sbrl TuIpmui: That g besides the 
point . 

Many people have said that there 
must be emphasis on agriculture. I 
b"lieve our hall. Minister stated that 
there will be drinking water well In 
each village durin, the Third Plan 
period. It is a very good promise that 
he has made. That Is the stage a' 
whicb we are today, whicb i. the real 
stage. What I would request him 110 
do is not to dig wells for drinkin, 
water but to see that the water from 
the oVl'rh"3d t,nk. is supplied to the 
villager otherwise he will lind from 
his experience that in each village 
more than three or four weUs will 
have to be dug. Then. tbe arU1\cial 
division between education and social 
education should 110. Some Stat. 
hav" already combined SECs and the 
Panchayat EO.. ,",ere must be sepa-
rate ministry for community develop-
ment in each State. Seeds and tertl-
lisers should be channellsed tbroUlh 
the community development organisa-
tion and they should be subsidised. 
Community development should be In 
charge ot women welfare also. Multi-
plicity ot agencies and the duplication 
of stair should go. ,",ere must be 
ftexibility and no lapsln, of funda 
Some hon. Member actually 
mentioned that Rs. 12 lakha 
should be increased to Rs. 15 lakJuo. 
The EO (Agriculture) and the Pro-
gr.... Assistant's scale should be in-
creased because the PrOIrl'ClI Assistant 
i. a person who does a very substan-
tial piece of work and does not bave 
the same statu. as the EO (AgrIcul-
ture) or EO (Co-operation). State 
Government must aUlllllent the resour-
ces ot the panchayals by makIng spe-
cial provisions in the State budgets. 
Community development mUlt allo be 
in char,e at panchayat administration. 
The IInancial power. of the pa""hayata 
""auld be enhanced. You must reduce 
the number of EO.. I abn made a 
suggestion that the Deputy Inopecton 
ot Schools may be made the 1!lOs. More 
scope must be liven for lady '".rhers 
in the primary ""hool.. '""' Boo., a. 



93S9 Demand< APRIL 2. 1960 for Grants 

[Shri TangamaniJ 
far as possible. musl be recruited 
directly and not from the Revenue 
Department. The agency for the na-
tional rural water supply should be 
the Community Development. 'nlere 
should be a separate cell at State level 
in charge of rural housing. 'nle pro-
vision for agriculture and pre-extenalon 
blocks must not be rigid. The EOa and 
gram sevaks must for a few month. 
at least camp in villages. Then it i. 
nol necessary that we must have the 
various EO •• for example. for agrleul-
ture. animal husbandry. co-operaticn. 
panchayat. rural engineering. rural 
industries. SED. women extension om-
cers. in all these blocks. 

I would only say that when we 
want to build on sure foundations this 
new nation and when people are pre-
pared to give all that they hava. the 
Initiative and the basis which has 
been m"nt\oned in many of the arti-
cle. of Kurukshetra has not been 
allowt·d. That is why I must con-
clude with the warning given or the 
problem posed by Walter Lippman. 
namely. that there is disparity bat-
ween the revolutionary objective of 
the Third Plan and the mUdness-al-
most the Victorian mildnell8-8nd the 
normality of the system that is pre-
valent under the Ministry. 

Mr. Speaker: Shrimati Uma Nehru. 
Then I will call Shri Balakrishnan. 
llardar Saigal. Dr. Menon and so on. 

U;IS h .... 

[PANDIT THAKUR DAB BHARGAVA in 
the ChairJ. 
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Mr. CbaIrmaD: Order, order. Let 
hon. Member proceed. 
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Shri Balakr1s1uuu1 (Dindigul-Re-
served·Scheduled Castes): Mr. Chair-
man, Sir. nobody can deny that the 
community development scheme hIIII 
brought about a cbanie in the minda 
of the villagers, a new outlook in the 
minds of the villagers. As yoa 
know. the majority of our populatiOll 
lives in villages almost in a back-
ward condition for several centurieol 
even without elementary needs, such 
as, medical aid, education, roads, etc. 
But after the introduction of tile 
community development scheme they 
hope that they ean tulftl Ihelr need& : 
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The proll"eos may not be satisfactory, 
or up to expectations, but nobody can 
dOIlY the benell.t of the .,cherne. It ia 
true that the ezpenditure on the ad-
lIlinistrative staf! is on the hlch side, 
and doubts may arise whether the 
oommunity development scheme la a 
lIilure. 

1 was talkinl to a BDO and asked 
Iaim about the expenditure on the ad-
ministrative stal!. He said it WIllI 
about Rs. 75,000 per year. Then I 
asked him about the expenditure on 
development work. He tried to avoid 
livinJ! a reply, and then unwillingly 
.. id that it .... only about Ro. 40,000 
per year. I asked him why the ex-
penditure on administrative staf! was 
more than that on development work. 
He said the co-operation of the villa-
gers was not forthcoming, but I pointed 
out to him that the administration stair 
Iaad failed to create the enthusiasm and 
receive the co-operation of the villa-
ler'II 

As Shri Tangamani has pointed 
out, there are, no doubt, obs-
tacles in the way of deve-
lopment work, such as rivalry of 
the political parties, factions, conunu-
nal feeling, casteism etc., but there are 
also sLringent 'rUles and regulations 
and failure on the part of the adminis-
trative staff. 

In each and evf!ry village, there are 
rival political partie.. If a particu-
lar party worker comes torward to un-
dertake a development work in a vil-
lage r:n: to lead the villagers 10 under-

.. take it, the othP.r political party people 
do not Uke it, and they try 10 sabotage 
\he work and "Plit the village. They 
eIlre more tor their party than the 
e ~l ent of the villa"". This 

is a very important point. I myself 
was a victim of thi. sabotage. 

In my villale, certain villagers 
wanted 10 construct a five-mile road 
up to the Palni Hills. Unfortunately 
it happened lIlat I WIllI to lead the 

11 villagers to undertake the wr:n:k. The 
other party did not Uke it, and 10 they 
tried to sabotage the worlt They a1lO 
,panted the road, but because I under-
took the work, they tried to abotap, 

It, and even after th....., years it could 
not be completed. This is eDeDI;J' 
number one tor the prO&re&B at. deve-
lopment work in the villaees. 

Dr. M. S. ABey (Nagpur): Whlcb 
are the parties which sabotaged the 
!!Cherne? 

!IhrI Ba1aIaIaImua: There are 10 
many political parties nowaday. III 
each and every village. 

The political parties also take ad-
vantage of the factions that ezist ID 
the villages, and they exploit the inno-
cent villagers tor their party bene-
fit. If one &:rouP leader applies tor a 
developmen t work, the other &:roup 
leader puts a petition 10 the BDO and 
the Collector 10 prevent the work. 

Then I come to c .. te and communal 
feelings. If a _11 is du, near the 
Harijan street, the other commun.ity 
people do not want 10 contribute 10 
that work. If a ch/1"adi i. constructed 
near the Harijan street, they do not 
want to contribute, and naturalJly 
d""",lopment work sufrcrs. 

Then 1 come 10 the rules. The BOO, 
I think, is riven power to spend on17 
up 10 Ro. 2,000; if it i. above tha t, be 
has 10 write 10 the Collector and ,et 
permission for the execution ot the 
work. The Collector cannot give per-
mi .. ion immediately, he h .. 10 write 
10 the GovernmenL In this way, It 
goes up and down for several monihl 
and the work is delayed. 1 know thla 
fl"oon practical experience. 

In our village people wanted slit 
clearance work and thl!')' applied to 
the BDO. He said that, accordinl 10 
the rules, if it was below 30 per eenL 
he eould sanction it, If It ..... above 
be had to get permission from the 
Colleetor. Anyhow he said be would 
try to let the sanction. BeUevin, It, 
our people undertook the work and 
completed it withID ~ monthl. 
The BDO wrote 10 the Collector, wIIo 
simp17 forwarded the paper to the 
GovemmenL The Gcwemmeat uke4 
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th~ Collector il he had given a com-
mitment, and he in turn asked the 
BDO if he had given a commitment. 
The BDO said oral commitment had 
been given. Thus, the paper is gaine 
here and ther", and the grant has not 
come {'ven after three months of the 
completion of the work. This is how 
work i. delayed in the' villages. 

Above all, there I. the failure of 
the administrative stal! to crealle en-
thusiasm among the people for deve-
lopment work. In the vHlages It has 
been tha custom from lime Immemo-
rial that every one contributes for 
common purposes like construction or 
repair of a temple, celebration of a 
common festival etc. Every one con-
tributes, whether he i~ rjch or poor, 
whether he belongs to one party or 
the other, on .. caste or the other. I 
want to emphasize this because this 
is It VI?rY important potnt. It is a sort 
of self-imposed compulsion. Why not 
we create such a feeling in the vills-
gers towards the community develop-
ment works? That is the question I 
want to ask. The community develop-
ment .tal! has failed in this reepect. 
Every BOO'. oftlce is like a miniature 
Govemment, and still they are not 
able to create this enthusiasm. 

I do not say the oftlces are not 
neceosary. In fact. I want one more 
in eVerY block, that is for family pian-
nlng. Family pl ... ning is more im-
portant In the Yin ... becallllt th • ..u.-
lagen are poor ... d they do not want 
to have more ch1ldren. Due to lack 
of 1 0 '1~ of proper methods of 
family plannlnl, they spoil their 
health and IIOIMI:Imes people aIMI die. 
So, I would request Gavemmeat to 
tntroduee family pllUlnlnl In the villa-
ge by postInl proper persoNae!. 

,,_, I _ to village 1Ildut:ftB. 
or _, ..,en 11 ..... __ 9IDaee tn-
duBtJIee 'are t'- Ia Gar villa .... bu., 
tIIey are IC8tIInIl tIII4 1III......-.s. 
ft_ Incluatrla Ihould be 1IIwIh' 

under same sort or co--operative or .. -
nisation, for co-aperative organisatiaD 
is the best metluld for the or .... laat.lOll 
of vill.,e Industries. 

I was glad the other day when the 
Minister ot Commerce and Industry 
Shri Lal Bahadur Shastri announced 
that in the Third Five Year Plan, 
about 200 rural industrial estates were 
going to be started. I would point out 
that 200 Industrial estates are not 
suftlcient tor a country with about six 
lakhs villalles. At least one industrial 
estate should be started in cach and 
every block. 

I would also submit that apart. fnIm 
the routine, old and customary tDdus-
tries such as sptnntng khadi etc., some 
new Industries also will have to be 
started in the villages. 

I would now makf> one suggestion, 
which, if implemented, will be VerT 
helpful to the Harljan.. You know, 
Sir. that our country is the major 
supplier of hides and sktns. I am told 
that 50 million numbers of hides ... 4 
sktns are being exported every year. 
It i. a good thing that even now the 
hides and skins Industry Is gotng on in 
the villages, but It is going on In ... 
unorganised manner, and without an, 
help. Il this Industry could be ~ i 
perly organlled, then it will not only 1 
help the Harijans, but will alao bring 
more foreign exch ... ge to our countrJ. 
So, with a view to help the Harijau 
... d alao to eam more fomen s-' 
mange, I would request Government 
to organl... that Industry tn eaeh and 
every vlllale. 

s..prcling co-aperatiOll, I have at-
M8dy said that CCHIper8ticJD is the 
beat method lor each and "eI'Y III!!'-
viae in our -.ntrJ, but I feal that tile 
eKiat.iDC law will have to be dwaged, 
if that is to be made a au.,.,.,... UDder 
tile p ...... lat 1_, it Ie very cWIIault to 
get ~ti n in dille. It tabs a' 
ICIGI time to .. a IIIICW¥ ncinen4. 
J'er 10--. in _ ~  

... iI • -U vDlap eaDed KaJIII-
thUZ'a1; .... !*lilt. rJI. tIaat vUIqiI 
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wanted 10 bring their landa under c0-
operative tarming, and they .. anled to 
form a co-operative society. They 
applied to the deputy registrar tor re-
gistration. The matter 'wu bem. 
delayed. Therefore, the villa,,, pe0-
ple approached me and told me that 
they had applied for Tegistration, but 
the d"..,ty registrar was delaym, the 
matter, and, therefore, 1 must go and 
help them. Then, 1 wrote a letter not 
only to the deputy registrar, but 00 
to the Minister Shri R. Venkataraman 
in the Madras Government, askin4r Itim 
to ple".e see that the society was re-
gistered. I think Shri R. Venkatara-
man also had forwarded my letter to 
the deputy registrar. Then, the de-
puty registrar sent his inspector to 
enquire into the matter. The inspec-
tor came to the villa!!" and made en-
quiri .. s. But. thereafter, nothing has 
happened. This is the position under 
th,· present law. A lot of fonnalities 
art· being observed, which rcault in 
d,,\ay. So. the present Act should be 
changed to suit the present conditions. 

'l1ben. there is th" question of land 
reform.. and land ceilings, which is a 
very important one. Almost, ever,y-
body in the country Is speaking about 
land ref OTITIS. Now, .. very State Gov-
.. rnment is going to introducf> legisla-
tion for land ceilings. I do nClt know 
what they are gOing to do with the 
eX'Cf'SS land. Are Ihey going to distri-
bute the excess land among the land-
less peasants? Of, are they going to 
distribute the excess land to the ad-
joining land-owners? I thInlt 
both the thin.. are Dot good. 
It is no use distrlbutine the excess 
land amongst the landless pe0-
ple or amane the adjOining land-
0WDeI'II. I wOUld aU: Governmeat to 
start co-operative farming, on an ex-
perimental basis, on these _ 
lallds. 

With these word., I support the De-
mands of this Miniatry. 

~t ~  ~ m ~ l irl ll'  

""""~~ 1 1r 1 ~' 
mf !ft;r II1f iJ ~ if t 0 \-0 t ..u. 
~ ri lim 111fT t 'I'tt ~ ;j ;n 
~~~  "' -"' ~~~ 
t I ~ m- if ~ 3I'im • ~ 'I'tt 
Jm '!It ~ 'I'tt qm -.N ~ OR ~ 
~' i ~tl 

",~rnit t 1 ~ ~  

tUt ~ ~~ I'IR Vl1f qmil "" 
ftrm'« fiIRIT 111fT t I tif'f .. ~ .. f*I11 
~~ ~' t'l'tt il ",  ~  

~ W1I'f ill I Vl1f ~ '!It ~ 
W1I'f ~ it; ~ ~ ~ 'Ph ~ ilrf'R 
'ti"{1'i'I1ff it; lrof it q m - If t 
i ~ rr~ W1I'f Vl1f ~~ 

~  ~ 11~~'1it~ 
~~ i ~it it~ 
~' ~ m'5tl ~ m 

' t il tr t~~~~~ ll 1 i 
~ r~rrrt 1~ l ll1'lit 
' r il l1 n~t ~ 
q)om ;qt ~ fiI; q: t;fir t ~ 
t t~ t~ I 

~ mil' ~ mil' ~ 'IT!'A .. f*I11 
~ t~t'"~ t 1 ~ l1  
~ '!It;n 'l'It mI'R t lIT" ~ 
t~i' ~~ It'"". 
q 1ft' ri <PorT fiI; ;n ~ lIi<f ij;;Ift1r 
~ .. IIRI1'f t ~ 1ft' .mmt ~ 
tn: fIr;m: 'lim ~ ltlftw t'\<I'I t I 
~ nm ;n III1'iAIR ~ f« 'Pf 
'11ft' ~ in!' mrr it fiI;IAr I5lzt prr t 
~' 1tt~~ r tl 

~~~ l1 '~ 
' t tl ln~ h i  ~ "if "PT' I ~ ~ l~ 1 t' ' t' 
~1 t' ' 'tt~1 t't"' r l  
itilr~ 'ri ... ' '~~ I 
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~" ~  

~~~ 1ti ~ 'it
l i'l'1 '~ r111 t~ ~ 
~ n' t il ~ 1t~~ t1 ~
lIRtfirofl't? 

.mTqRVT1f ~ ~ ~ 
.m if """" it; ftoN t-~  it; m 
t ~ ~ mr 111fT "fT ~ fu'<5 
v" <'mI ~tt~ ~ ~ ~ 
mr 111fT I 11' "ITifIIT q'IT Ii!; ~ 
qmm ~ 'lti  ~1i  

~it~ 1 ~~ r 
~~~~~~it l"l 

~~'li ~~ 
n~ l~ n "'~'li tl l'l" 
~ 'IiVIT ~ ~ I 

"Panchayat Samiti must be the 
sole authority for all-aided de-
velopment of the block, including 
a programme for the welfare of 
the women and children. The ap-
prehension expre.s.>d by the chair-
man ot the Central Soeial Welfare 
Board that auch a position will 
result in the winding up of aU 
voluntary organisations appear:J 
needless.", 

4''l1'1"~ri,", i ~~ 

~i iit ~ ~'li 1 " ' " 

t4'~h ~ ... ~ ~~ I '11ft" 
~it ~~t t i~t I 

11''l1'1"~ri~ i ~~ 
, lltrnit n ~ ~ q 
"l t~ ir 't I l1''l1'1"~ri~ 
i ~ ,~~ 
1 ~~~~i  ~

~ ~tl ~
~ ~ ~ on: ~ ~ on:, 
'a iIfq on:, f,;r;n-~ on: {I1IT ~ 

~ n ~~t  t t1 ~ 
~ ' i ~' qtAi mt' "'11m" , 

~~ ~ n ~, llt rr  
r t~' I ~ n  - rr~ 
n t ~t'li" 1t~ t~' ~ 

it t t''l1'1"it ri~ :-

ICCo-ordination is however weak 
at the State level. This haa noth-
ing 1.0 do with the system, but 
it i. due to the failure to make 
the system work. The Direcl.or 
of Agriculture sometimes resents 
the co-ordinating role given to the 
Development Commissioner ann 
the District CoUector. The ques-
tion of prestige, personal disagree-
ments, excessive departmentalism 
and the desire ot each department 
to build up its independent and 
expanding field agency from the 
top down to the village level h ~ 

been responsible for this lack of 
co-ordination. One complaint often 
made Is that officers of the Agri-
culture Department do not have 
full control over their subordi-
nates at the district and block level 
and that the VLWs are not ex-
clusively placed under the charge 
of the Agriculture Department". 

~ ~ on: ~ ~ ~ sqyo,' 
' 1~ ~' 1 lit~t~~ 
~~' i lit ~ 
• {I1IT on Jm ~i'1"lr4  ~ 
~~ ~~t~ 
q: ~ {t :;mrr t Ii!; ~ ~ fir.r 'R 
~~  r' i ~'  
~~~ ~ r' i ~ 

qj on: ~ '" ~ ~ ~ lI1lftr 
~ t~ i~ 11'q;rof.m;r 
~ • Ii!; ~ '''" on: fiI;m: 'R t 
rr~ i ~ ' ii  

~ ~~~ ~1 

~~it ~ it ~ '1_ ~ iI'fl1Rf lJ<ft1r ri if 'Imf 
' ~ti~~t n~ ~ 0Ifi 
~ ~~ t~ 1 
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l ~ t ~ ~ t tl1'~ 
. '11ft' ;;it Iimi ~ IItf ~ q: ~ t I 
•• it ~~' 'i "~ 
am; ~, ~ ~ it, \lIT If;"( ~ 
iit'li'r l''llt ~ I 

' t~ ;f ,",0 4furt ~ 
"' '~t~ntt~ 
~ i 1rrtl~ 'l1 t' l t 

mTt ;rtY 1ft t I f'mt t m- '11: ~ 
v;r t ~ 'I1:tfR: If;"( t <!'If iii\' ~ 
"" if I'IAT ~ I 

• ~6' i~ ~' i ~ 

.. 

t. 4' • fit; w ~ 11 VI1r qm.'f 
t V'<'I1'I'T 'IR ~ ~1"" 6"' "'" 'Ill" 
II'« orr <r11f, r.r-r 'liT ~ qm t 
t' it~' i ~ t I1l""ll'Ti 
it ' li '~ i ~l " ~ 

t ~ if II'« ;if I 4' rit • fit; 'I'm 
~t~ ' "",,,~ t~, 

kof'litfit;lif"t'liTlfif ~t 
'IR "" ~ 'liT ~ ~ ~, ~ w if 
VTfIl'<'f 'IfW <IR"U t I ~ lRt t VI1r t 
wtm1Tf t ~ ~ II'« \lr;f t ~ .m-
III't i'U If;"( m I 

~' i 1f1ll',"1f "'fIf : 'I'm ~ IfIfI 
~  

~ fWm' .. !AIR .. 
i ll~'li S 1' 'n nt 'Ill" 1m! 
ii " i li ' ~ l i ~t t  

'The panchayat and the co-
operative are the primary a,l!II-
cies for carrying out the com-

, munity development programme, 
... hich aims at the improv_t 01 
all aapec:ta 01 rural life tbroqb 

.. the ell'orta of the people. The 

village agricultural programme I. 
the foundation of the r ~ 
tor co-operative development and 
should receive the hi~e t pri-
ority." 

.... ~~~ it  w 1l~'" 
'I>Tf ~ (t -qt t III ~,  1IR 
~ (t ~ t, itt III'mIt ~ mq t 
~"""~~ " t 1~1 i '  
1 " -"~1rli ~1 i ' ~~~ 

~", ~1 't ~t~""" 
~,'l 4'~~t~ 
Qlnfit; w t ~ • \t'A ~ , 

""' i ~~~"~" 
~1 't~1 

:nr t UN ~ ~n1 1t fiIi!r;Ir 'IINN-
~ .. ~ .. mifri If;"(IfI' 

""ll'Tj 1~' i ~~~'" 
I8'1t ~ aftfI'Ifrr ri I'Ir-f ~ 'IR fiRI11ft' 
lilt ~ t.n .m <!'If lilt 'IiRf lilt ~ 
'liTniWf 'l l ~i 4'~'  

SIf1'I' n:.nt lilt ~ fr.n;rr ~ i I 
nri ~t t  

'The primary ~ti n  of the 
village co-operative will be tM 
provision of short and med ium 
tenn credit, supply of agricultural 
and other production requlrementa 
and the marltcting of agricultural 
produce. In addition to these 
functions, the co-operative wlU 
help formulate -and implement a 
plan of agricultural production for 
the villa,e and undertake sucb 
educative, advisory and weU.,.. 
work as the members might be 
willing to take up". 

~ it ~ mmrn ;r;r 
lilt ~ .. ~ 'liT tfilJlIlIr If;"( " 
itt fim;if iii\' ~ t "'"" ~ IinJ n;mt I • 

.... 4'~'li S 1' '~ .tn. 
!mi it >iIliI'T ~  I at '"" ~ II. 
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[m:m If. fir. ~  

~ ~ j fiI; ~ qt {dt firirJr, 
'Ik-I\' i<'I'f1t;, .q ~ if ftm;w OR 

t~' ' t'~ I ~'  ~ •• ~1 ir 
1ft .m Ifm 11m tft';f <m: ~ W I anr 
~ 'fiT1f ~ fiI;qy fl'llTm w 11.,.-
~~' ' i, i '~  .. 
~l l ~~" i ~~ 
if mrWdt(t, iiIf.I;Ir ~ m..m t 
m' ~ ':l '"'" 1ITiT ifill .m ~ it ':l.o 
~1 ir11 ~ itrit'lll' I qt.,.-
~ .m: Wi1lt ~ IfiTII' fiI;qy fI'IIT 
t, .m anr 1l qt 'IIf1' m ,.r IIlI{If 
11fT f'" qt ~ 'I>T <it 'I"f'II) f.ror;r 
1i\"'I(\'1IT 1 ~ii" - tri it ~' i ' 
~ ~ it; m..-.n ron- I 1l1f!ft ~ ~ 
5fT'i;n' ~ f.!; ~ l!'IT't q:t 1fT 'Ii\ ~ 
i ~l ' ~' " r~ I wrrqt 

'f1: ~ 'iii' t'' 'i ''~~ ~ 'IT'fi fir.m m {II" 
~ "~ ~ "l1  ~~ 
~ t ~' ~~r rrl 
l ' ~t il t~' " it ~ 
~' l~ ' ' 'r i n'  •• ~~~' 't' i  
fIr.r'lT I ~ t Pm .n w'lll' 'IRW t 
~1 ~t il ~~~'l l 'll't 
qrrlfU ~  I W1f ~ 0 ~ .m 'Irof\' 
P; .. I 

IfII'Il ~1 ' i~t 
iI'rt: ~ VT'I' 'I>T SII'A III1'IifiRI' 'lim ~ 
il iii\' ~l t'h li t 'A 'II't ~ ~ h~r 
lITliq:w.rtl ~ 1l~ 
, ~ ..... '" ~ 'IIW 'Iftf II1WI'III t I 
~ii t ' ~ l'll t : 

"Since the material resou",ea 
.nIlable in any pro,eet 11ft al-
'WQ8 1Imi.Md and the nea al tha 
village infinite, selection of vill-
ageS must al .... yS be • cIUIIcult 
one. The mock Deovelopment 0l!I-
un .... ho are primarl]y nspoulble 
tar mIIdDe thII ebGIDa lD _-
.. nation with their collaquea ad 

the Block Advisory Committee, 
must develop deftnite procetlUnt 
for makin, their selection ., 
that they will not be misunder-
stood. A misunderstanding on 
this point can have. demoralisin. 
ertect on the villagers who may 
in a particular case feel discrimin-
ated againat". 

~~t l>lri .... i ~l'i' 1i  
it~~t ~ ~ 
oft afio afi. 'ItR ~ Tor 'Ill' ~ 
at ~ I 

~~~ ;Jfi >l 1f!ft ~ 
'IiI':VT'I' 'iii' ~ t<rr ~ .m w flNr'1' t 
f.JA 'foT"! rn mil it lIl: ~~"'l i ,'l  

'I>T 'I>TIf 'f'Iit ~ Ii fu'In' t .m ~ '" 
~rn'lll'' ~' l '~ r'll't1l 
~ ' 'l'lti ~ t 'fT'T t I 

Shrl Vlsw .... tha Reddy (Rajampet): 
Mr. Chairman, much of the validity al 
the criticism olfertd against this Minis-
try would disappear if you view the 
activities of the Ministry not 81 a 
convl'lltional administrative Ministry 
but as a Ministry ChaTged with certain 
very important promotional activities. 
The function of the Ministry is not so 
much to create corlain assets in the 
villages as to generate under this pro-
gramme feelings of ~l -hel  amona 
the villagers, which would ultimately 
make the whole country very active 
so that I'ecDnstruction miiht go on •• 
a rapid pace. That is the main tune-
tion of thla Ministry. Therefore, 110 
consider and eritidae the functions of 
this Mini.try in the conventional way 
would not really help anybody. 

Ever since the institution ot the pr0-
gramme of Community Development 
in this countTy, the KinUtry !wi bam 
ma\dni eontinUOUl ~l at. ... 
funetkmtnC of this J>I'OIII'8IIIII. a..e-
rei ~ haft .... into ... 
nriDuI 'IIl..u .... involyed .... -U-
nu_ e~ in tile pattern ot cine-
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lepJJlent are being evolved. 'DWt is 
done purely with the objeet of creat-
ing an abnosphl!'l'e In wIIieh the pe0-
ple of the country would come for-
ward in larger nwnbers to participate 
in the procell. of reconstruction with 
..-eater vigour. 

It I may recall to the memory 
of the House, it has been abaerved 
several times that a feeling of apathy 
which exists in our coun1.Tyllide, parti-
cularly, amongst the rural population 
is a hang-over of the very long period 
of rule by foreigners. That apathy 
<:Bnnot be destroyed through mere ad-
ministrative efrorts. Something more 
than administration i. necessary in 
thi. direction. 

When the programme ..... flnt inst.i-
tuted it was thought, rather '''Tonely, 
that a Community o.,velopment Block, 
by virtue of the activities undertaken 
in that block, would inspire the sur-
rounding population In non-block 
a,..,a5 to take to constructive develop-
mental work and thereby create what 
might be l>ermed a "hai" reaction all 
1>11"", the country for developmental 
work. That expectation has been c0m-
pletely falsified. That Is .... hy the 
Ministry is making continuous re-
searches every year to ftnd out a suita-
ble m .. thod for inspiring this public 
coopl'ratlon. Year after Y1'ar the hon. 
Minister is coming forward In thIa 
House, admitting various ahorU:om!n. 
of the Ministry and appealing to !be 
Hou..e to make luaestions for Inspir-
inc this abno.pbere all Oft'!" tile 
rountry. 

"nle aetirit.iel ot thIa ~ moe 
primarily crltlcbed on tbne ...m 
croundll. The _I iIapOrtant &.IPIICl 
fit the crlticlIm is that pub\Je coopera-
tIan baa not been II!ftCIlted In ibe 
""""try ... d all the IDIIIM7 .... t _ .,.1 on 1he JIIIftIaUy ill JUIt ....... 
fit 110 much _..,. ~  I 
do not deny that puItUe ~ i  ill 
nat as much as we would desire. But 
1IIia Ia a very subjective fador wbich 
IIbauId be quickly achtevecl rather 
tIIIm decried. I do DDt .., an, aa... 
p!'CICraD\JIIe that _ -.IcI 1II.utut. to-

day which can take the place ot tha 
Community Development ProIramm& 
If we are quite sure in our mInda that 
this is the only programme which, 
ultimately, is going tobenellt the 
country, .... e should leave no stone un-
turned to ..,., that publlc cooperation 
is achieved. But, it there Ia any difll-
culty in achieving this public coopera-
tion, it will have to be removed. 
There ill no point in suggesting that 
the whole programme should be drop-
ped. That is only a counsel of despair 
in which, I for one, would not, certalll-
Iy, concur. In order to achieve pu.blic 
cooperation the Balvantray Committee 
has suggested demOcratic decentralia-
tlon. Under this, what might be call-
ed primary democraclH arc> created III 
thO' villages. 

14.10 hra. 

rMR. l>EPun-SrUoX'" in the Ch4irJ 
Ultimately, theee primary democracieo 
are to take thO' place of vtlla.te repub-
lics of the Gandhian thinke .... 

,." far &.. my elq>Crlence ot the pri-
mary units is ~ n"" e  it i. true that 
in the preliminary st8gel, there II a 
considerable amount of rivalry and a 
..-eat amount of fecling In the villa-
ges where the panchayals and samltla 
are first created. 'n1at II to be expect-
ed. This rivalry, it channelled In the 
proper direction wi.U, ultimately, result 
in an effort that would be to the be.-
fit of the people. 

It is true that with the experieace 
of these .te<tion. in the villages the 
people will came to 'eel more and 
mare that they are th"""",lves 1'8IpOIl-
sible for deHver!ng the goods, and tha, 
they need not depend on ouUide • ..,..-
des for the benefits and convenl_ 
that can be created m the rural _. 
When that feeling Ia ftJmJy rooted In 
their minds, it Is ellpeCted, ultimately, 
that It would result In a qstem 
nereby the ".,. people moe cbOIIIIl 
for posIUona of privflep end retIpCIIUII-
bUlty 110 1IIat with the ~ter iDIpId 
of IhII IcJM, I have no doubt, u... 
PrImu7 dI!Jnoerads w1JJ functJon pro-
Pft'I7. 



9379 APRIL 2, 1960 for Grants 

[Shri Viswanatha Reddy] 
Another criticism that is olrered 

with regard to the Community Deve-
lopm8llt Administration is the chOCl8-
in, of the personnel. It is true that 
in several States, in the Initial Ita, ... 
the personnel that were chosen to man 
this developmental organisation __ 
those who were functioninl in the 
Revenue Department. The officials of 
the Revenue Department were the 
most aggrl!SBive people in the pre-in-
dependence days. Therefore, people 
always viewed the officiala of the Re-
venue Department as some alien per-
lIOns, people who were there on17 to 
oppress them and not to help them. 
That was the trame of mind of the 
people towaTd. these revenue officlala. 
The very same officiala were trans-
tonned overnight into developmental 
officials, and put in charge of the 
developmental work. It is true that 
In the initial stages these officlalll 
1rore not able to make much impact-
on the minds ot the people in the rural 
areas, with the """ult that the pr0-
gramme that they were trying to pr0-
pagate in the villages was not accept-
ed, not because of the merits or deme-
rits of the programme but because of 
the persons who were transformed 
overnight into social agents in whom 
the people had no faith. 

This state of atrairs is lP"adually be-
ing rectified. The trainin, that III 
liven to the officials is more beneftcial 
in qua lity from year to year and _e 
are gaining by the experience that Is 
being gained in the various develop-
ment blocks. However, I mi,ht sug-
lIelt for the consideration of the Com-
mun.ity Development Administration 
that most of the officials who are re-
cruited and trained to-day to man this 
organisation do not let any traInIn, 
In public _king. 

The function of most of thl!lle deve-
'opment officials Is to carry the bene-
1.1s of the various scientific research ... 
and new idE'8S that are liven to them 
-those that are bein, imparted to 
them dUTlng their trainlne--to the 
r '''''PIe. For this the ldeaa will 118ft 
to be translated Into acUao crnQ-

through the villagers. These ideas 
cannot be translated i1 these officialll 
are tongue-tied and are not able to 
express themselves in the language 
....hich the villagers can understand. I 
feel that there is no systematic attempt 
being made by the Administration to 
impart training in public speaking to 
these officials. From my ellperience 
in the villages, I feel that this aspect 
is very important. It is not the know-
ledge of the official but the tact that 
it is impaTted to the villager, that is 
important. That can only be done 
through a fluent speaker. Otherwise, 
these officials cannot have respect am-
ong the villagers. 

There is another criticism, which 
has some validity, principally by hon. 
Members belonging to the Communist 
Party that any amount of develop-
mental effort will not catch the villa-
gers so long as the old social customs 
exist in the villages. That is to say, 
unless land reforms are introduced in 
the villages, any amount of shouting 
about these developmental activities i3 
not going to convince the villall\!'l"S who 
are going to be the beneftclaries of 
these efforts. I do not deny the vali-
dity of this criticism. The beneftts 
that are to be derived by the village 
community as a whole can only be 
translated into el!ective actions i1 a 
f"cling of equality exisls among the 
villagers. If we desire that the villa-
gers should work shoulder to shoulder 
for a common aim, a certain amount 
of social justice will have to be done 
in the rural areas. J am afraid that 
the pha.r of thE' land reforms prt>-
gramme in this country is somewhat 
slow. But I hope that the programmes 
that are in th.. anvil In the field of 
land reforms in the various States 
will take shape before the end of the 
Second Plan sO that the feeling that is 
very much desired could be created in 
the rural areas and could be forth-
coming very IlOOII. 

Now, the question hL. been raised 
about the department of co-operatiOll. 
It has been said thai It Is better left 
in the hands of the Agrlcul\u", Mlnl.-
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try itself. I for one will not share thia 
view beeause both in the field of com-
munity development and co-operation, 
personal qualities and personal factors 
are involved in a greater degree than 
in any other departmen t of the Gov-
ernmL'Tlt of India. So, these personal 
qualities sought to be created in the 
community development administra-
tion could be'Sl be utilised in the de-
partment of co-operation as aOO in 
the community development adminis-
tration. I would suggest that even 
the agriculture branch of the Food 
and Agriculture Ministry should be 
tagged on to the community develop-
ment Ministry .. 

Shri D. R. Chavan (Karad): 'Fie. 
versa 

Shri Viswanatha Reddy: That is to 
.ay, the Agriculture Ministry should 
contain the community development 
as well as co-operation. 

Shri Surtmdranath Dwlvedy (Ken-
drapara): This Ministry should be 
abolished? 

Shri Viswanatha Reddy: No; I do 
not mean that. This Ministry should 
be enlarged and its functiOn! should 
be increased. 

Mr. DePllty-S_ker: The speech 
should be wound up now. 

Shri Vlswan&t.ha Reddy: I have 
t ~n only five minutes, I think. 

Mr. DePII!y-Speaker: I was given to 
understand that he had begun at 2. OS. 

Shr\ Viswanatha Reddy: Yes, Sir. 
1 will take only one minute more. I 
welcome the tagging on of the c0-
operation department to the Mini5try 
of Community Development. In the 
field of co.-operation, I am afraid nOlI; 
much is being done. We have as our 
objective the creation ot a large num-
ht"-r of service co-operatives in the 
villages as a tlrst st'1> towards co-
opf'Tativisation of farming. This ean-
not be achieved if the idea of co-op&-
ration and the principles involved 
therein are not very much known am-
ong the villagers. These can only be 
dlsseminated among the rural people 

if a larger nwnber of ""rvice co-opera-
lives function properly in the villaaee. 
I say 'function properly' because we 
have had the experience of co-opera-
tive societies, started with a motive 
behind them but finally the whole dis-
credit because of the failure of the co-
operative societies falls on the move-
ment it.oelf. I do not say there is any-
thine wrong in the movement itself 
but the wrong functiQning of • t ... 
aocieties results in a great deal of dis-
credit to the movement. Therefore, 
the personnel that are developed in 
manning the community development 
administration, the right personnel 
should be placed in charge of the c0-
operative movoment in a larger mea-
sure than today. If that is done we 
would have placed the principles of 
co-operation in the hands of the pe0-
ple who, at a later date, might apply 
those principles in co-operativlsation 
of fanning also. 

Mr. D_!y-Speaker: S .. <l8r Nit 
Singh. 

8hrt D. R. Chana: Nobody tTOm 
th.. Opposition i. called 

Mr. e t -S~er  I lmow that. 

Shri Amjad AU (Dhubri): From 
our side, we have put up Dr. K. B. 
Menon as our Party's spokesman. 

Mr. Depaty-Speaker: I lmow that 
also. 

-ft afq fq('I!fMr->:fm-q-
~  : ~ 1 tt~~, 
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~  ~ flit ~  : 1ft. 
~  q't. 'Irr ~ « 1fIff ~ t ? 
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it~~  I ~1 ~ ~ i  
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7 l'it ~~t I ~~ 
ii'~ i ~~ii'~i i l r it~ 
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l ~~~ii I 

~' t 'I1'A\q ~ : lfi[ #t 'ITTt ? 

n~~  ~~ ~ fiI; 
Glifitiomr ~~~~""''11  
~ 'R8T t ~ 4m l'I'F ~ 
t~~ 1 ~t il  
{II";f 1f8: "" mr 1 1l1ifJ1mTT j fiI; 
't ~ i ~ ~~ t ~ flI; lIlY 
(r.ft ~ I 

~' t ,"omlf liflrflr : Iif1it ~ ~ 
~~ t I 

n ~ ~~"'" ~ 
n- '~t ~ ~ ~' '  

~~ ~t'3li 'llt' ~t  
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III1i III ~ it; 'I'I1f if ~ fiI;qr ~ 1 
~i ~ 1 ir ~it li 1 't, 

~"'~ """"'~ ~ 
", ~~,~~~ ~ 
~i ~tl 

~ ~ om,r 1iff4' ... )\:IN'tf.,.,,"I t 
l 1tit'l t~~  li1l ~ 
~tl~~~~
~, 11ft' i ;f ~ lIT : 

"Indla had accepted the socialilt 
pattern of society as her ultimate 
ojective. But it had been left 
somewhat vague because it was 
for the people to decide what tho 
actual pattern should be. If the 
economic life is vested in the 
private sector, it led to centralis-
ation of economic activities in the 
hands of few individual.. It wa.o 
also clear that nationalisation of 
all enterprises ultimately might 
lead to State capitalism which wa. 
not necessarily socialism. In order 
to ensure a proper balnncinll of 
these two sectors, it was necessary 
to have a middle sector, namel,. 
the 'co-operative sector'," 

~~~ 1 ~, ~' 1'r 
IifTIf 1I'i! '1ft "'W : . 

"Co.operative organisatiuns i. 
India would never erow unless 
they were permitted to ",anage 
their affairs themselves without 
being prodded either by omcial. or 
high di,llitaries at every step." 

~Sltli1 t ll ' tn ~""'~ 
~""' 1  t t ~ , '3 i " 
~~' ' '1 ~ ~~" 1 ~ 
~  ~i r'l'1 t" 
~ ~ir it r1 ~~ I 
~ ~ ,  ~ t m fW'i2a1f(1l<1 ~ 
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&anli i1sdebtedne.. .. ...,tClllhiraI 
flncmce 

IIIrl D. B. Cbaftll: I bel to move: 
"'That the demand weier the 

ilead 'Ministry Of Comuiunity 
Development and Co-operation' 
be reduced by Re. 100." (.) 

.ountin" .,.ral-inclebtellnua .. ItICIIa 

IIIIrl D. B. CIlaftll: I .... to move: 
"'That the demand UDder the 

Ia_d 'Ministry 01 Conununity 
Development and Co-eperatiou' 
be reduced by Re. 100." (10) 

Inadequate and CORIV re ~ 

IIIIrI D. B. ""'ftIl: I bel to move: 
"That the demend under the 

head 'Minlstry of Conununity 
Development - and CCMIp8ration' 
be reduced by Re. 100." (tI4). 

,.·unctionlnll at the M"mlltrv 
Drt TaDpmaal: I bel to move: 

''That the demand under the 
head 'Ministry 01 Community 
Development and Co-operatlon' 
lie reduced by Re. 100." uooa) 

"orlelno of the Panchavat Acta I" the 
State. of Ra;aathCIlI, AIIIIh.. -PnI-
de.h and Mad?aa 

IIIIrl 'hqamul: I .... to move: 
"That the demand IIIlder the 

head 'Minbtry of CIIIuIunity 
Development and Co-operation' 
be reduced by Ita. 100." (1110) 

Worlel"" 01 the Ezpen C-... lttee "" 
Co-opera"ve eredlb 

Slut TaqamaIU: 1 be, to move: 

"That the demand under the 
head 'MinIStry of Community 
Development and Co-operatlan' 
be reduced by Rs. 100." (1171) 

'ailu" to accept U.N. Minioll', 
""COmmendatiolal 

Slut TaDpmaal: I be, to move: 
"That the demand under the 

head 'Community DevetoplDeat 

Projects, N"tIonal ExIeIWoD Ser-
vice and Co-operation' be reduced 
by RI. 100." ,2M) 

Need to ....... h~ll  tGrgetI aehiee-
ed In each at the Statu under 
C"", ... unitv Deodop"''''' Scb.".. 

8br1 TuIpmaDi: 1 bell to move: 
''That the demand under \be 

head 'Community Development 
Projects, National I:li:tenalcm &ar-
vice end Co-operation' be reduced 
by lis. 100." (2YbJ 

ff led to ?e-ealt the budget for .",. 
llleelt 

IIbrI .,..........: I be, to IDOve: 

'"l'bat the demand under the 
head 'Commuwty 1JeveJopmeat 
Projects, National Extension Har-
vice and c.: ... operation' be reduced 
by Rs. IOU." (:ted, 

II:qenence "al""" '" Madnu b'tGW .. 
~ - er """ 

8br1 TuIpmaDi: 1 bel to move: 
''That lbe demand 1D'Ider the 

head 'COJ1IIDUnlty Development 
l'rojecta, National .Eztenslon ser-
vice and Co-operauon' be reduced 
by Ra. 100." (211'/) 

Need to retrietD the """1ctIIfI at ell. 
(."", ... unitv 1Jeoe1optllellt Bloc/ca 
and NoE.S. Sch .... e.;,. the CU, ....... 
~"'  

IfJUt TutpmuI: I bel to mova: 
"'!'bat the demand UDder the 

head 'Community Development 
Proiecta, National btenalOD Ser-
Vice and CO-DJK'rauon' be I'8Cluftd 
by Re. 100." (1113J • 

Need to modi/v nitablv the Ifodel 
IIUC111et tor N.!:.1l. t ~ 

for Tlalnl 1'_ 

lillold ~  I bello move: 
"That the demand under the 

bead 'Communit)' Development 
Projects, National Extension Ser-
vice and CO'opeI'IItion' be reduced 
by lb. 100." (11'1l1J 
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• C"QIUInICCioIt ala _mCellA...:. fit tile 
170neJUa "s/d".g, ~ ... tile t:,..,.",.,"'" UeoelDpflMftt I'ro,eeta 
afIG If alumal .&zteuiOa Benriee 
.sch_ areaa m unaw 
Hul R. C. 1'rod.UIl: 1 lie, 10 move: 

~1' t tile Clemand un_ tile 
head 'Community DevelopmeDt 
Projects, National Extensicm Ser-
vice and Co-operation' be red.-d 
by lb. IOU." 112111 J 

BlooD _eu m rIle 170""'" .......,. 
irri,atiOta pt'02ecr. tale8ft ,.., .. 
H.E.S. a"" C.D. 'ft Onsa .. 
IIlIri .. C. 1'rIIdlwl: 1 be, 10 move: 

"Tb.t tile demand UDd.... tbe 
head 'Community llevelopment 
I'roiectos, National IbtenllloD IiV-
vIce and Co-operatioD' be reduced 
by Ita. 100." (1298) 

Jf ea.J tar ezpcftdi", and .".,... ..... 
Oft ala.". .""'" mUln.,..",..,. co-
operad"e _iU '" 0riu0J 

SJarl .. C. 1'nIdIwI: I be, 10 move: 
''That the demaad under the 

be." oo,mmunlt, lJeveJopment 
ProJe<:\., National IlI:tenaiOll Ser-
vice IIJId Co-o"eration' be reduced 
by Bo. 1001." (12l1li) 

.at/lOcI fit .. leetiOft of ,,,- .,. 
",te. to rile Warld AQriculhW. 'alr 

IIut .. C. 1'rIIdlwl: I bel to -. 

''That the demand under tbe 
bead 'COIIUDunity DeYelopment 
'r e ~, NatloDBI II:xtenliOll Bar-

v.ee aDd Co-operatiQII' be red-.l 
OJ' lIa. 1Il0l.'' (l1OO) 

De.I .. bmtv fit "'11ocI_ le".1 _ten 
.at pat'tlripatiolg loa political u&tet-
CIe •• 

S ...... C ........ : 1 be, to move: 

"That the demand under the 
he&d 'Community DevelopmeDt 
Project&, National Ibtenslan Ser-
vice and Co-cperatlon' be ndueed 
by Ra. 100." (101) 

Deai ... bllltv fit palll .. , ... 14,.. to tile 
,...IA 1014 pre .... " 

IIUI .. C. Pre4IIaD: J be, to move: 
'''n1at the demaD4 .nefer the 

head 'Communit, Developmad 
Project., National IlI:tension Ser-
vice and Co-operation' be reduced 
by RI. 100." (1302) 

Deai.-abilitv fit allocGti"ll -. 11&tIdI 
10 Oriua ulldeT ". ... 1 1IOwi"ll t~ 

''That the demand under the 
hea.t 'Community Developmeai 
Projecr.. National IlI:teDlion Ser-
vice and Co-operation' be reduced 
by Rs. 100." (1303) 

Deri.llbilitJ/ 01 ~ti t' ..... ~ 
bri,ade mtw.. at au" b*k ......... 
quan ... 

BIIrI .. C. 1'roIIbu: J be, to _: 

''That the demud UDder _ 
head 'Community Developmeoa 
Projectl, National Eatenllon Ser-
vice and Co-operaUon' be reducel 
by RI. 100." (13(K) 

Need far check' .. , i""","rttM'" 
the Com ... "";!,, DewIoplMlot ,.,.. 
jecu 

IIut .. C. 1'roIIbu: 1 ~ to move: 

''That the demand under die 
bead 'Community Developmen& 
Projects, National ExtensiOn &.r. 
vice and Co-operati ... • be reclucNl 
by Rs. 100." (1305) 

De'irabilitv fit emploitl"" lar,. 11 "'11-
b..- fit Br"eduled Cute ,,"" Be"" 
dukd Trib .. peT''''' I .. the r~ 

IIut B. C. ProdJIu: J be, to I!lIIft: 

''That the demand under th. 
bead 'Community DPveJopment 
Projects, National Ex1eruolan &!P-
vice and Co-operation' be reducrrt 
by Re. 100.- (13C111) 
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Need for aLlOwing the repre'etltGtiva 

of members of Pariia""",t '0 attlmd 
the· meeting, of Block DevelO1JlMlit 
Comminf"f.' 

8ul B. C. 1'rodbaD: I bee to move: 

. "That the demand under thP 
head 'Community Development 
Projects. National Extensioa Ser-
vice and Co-operation' be reduced 
by fl.. 100." (1307 I 

Need 10r pro,,;ding at least ORe ." .. 11 
ttl ev""V ,;lItGge few drinldng _fer 
purpose 

8ul B. C. ProdbaD: [ beg to mMe: 

. "That the demand under tb. 
head 'Community DevelOllJllent 
r ~' t  National ExtensIOn Bel' 

vice and Co-operatton' "" reduced 
by Rs. 100." (1l111P, 

Plan e;t'J>enditure far IlQric"lhlral 
improvement and Re.earch 

Sui .1'......-.: [ bel! to m""": 
'That th~ demand under tile 

head 'Capital Outlay of the Minis-
try of Community Development 
lind Co-operation. be reduced by 
Rs. 100." (303). 

Mr. Deputy-Speaker: Tbese cut 
motions are now before Ihl! SOllBl! 

Dr. K. B. MeDOD (Bad.agara): Mr. 
Deputy-Speaker. Sir. [ shaIJ devote 
the limited time at my disposal to 
discuss the role of the development 
In. the community projects in the 
villages. how. much that role has 
boen played by the Community Pra-
Ject and what changes can be made 
to help the project play a blUer BD4 
a betler role. The community pro-
Ject has undertaken. as I understand 
.it, the toning up of the soclo-econo-
mlc make-up of the elementary unit 
the village. which. I suppose, Is ,oln, 
to be the foundation of the future 
Indian polity. The suc."..s. therefore, 
of the community movement, wiIJ 
depend upon how much they have 
"""n able to vltallse the vlnagao, 
whil'll meana bow mllcb til..,. ..... 
"""" able to convert the Community 

Project movement into a people', 
movement. 

8hrI SlIftIIdruath Dwtvedy: They 
have gone to demoraUse the vIJl_. 

Dr, K. B. M_: In this connec-
tion, I would llke to quote the PrIme 
Mini.ter who lays down a fairly satis-
factory test a. to what a people'. 
mllvement is in respect ot community 
projects. Speaking of a community 
project in 1952. he said: 

'These community projects 
appear to be something ot vital 
importance not only in the 
material achievement that they 
would bring about but much more 
10, becau.e they seek to build the 
community and the individual and 
to make the latter a builder ot 
his own village centre". 

The real test of elftciency of a C01II-
munlty movement. the real mea.UN 
of its .ucc .... is the measure to which 
we have succeeded In making the 
villager the builder of his own 
village. How far, during th""e eight 
year. of the community project mlWP-
ment, it has succeeded in creatin. 
that confidence in the villager. in 
inspiring the villager to induce him 
to come au t and work for his own 
vllJage without outside help. [ think,· 
is the question we have to answer. 1 

[ shall make the 6th evaluation 
committee's report answer that qu ...... 
tion. The report say.: 

'The community development 
programme was sponsored by the 
Government and is still largely 
administered by the bureaucracy. 
.... The non-official membear of 
the local body does not play hU 
proper role and the official is un-
willing to divest himself of his 
power and responsibiUty.H 

From this. it is obvious that at the'. 
village level there I. a tussle golnl 
oli between the orBclal and the nll'!-
omclal in whicb so far the ofBclat 

bas had the upper hand. It may be 
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urpd that there bas not been time 
enough to show better proll'eSl. I 
concede that, but the real qlolelltion ill, 
how far during this period there bas 
been progresa, commensurate with the 
time, the don and the expenditure 
Involved. Even lakinl a very leDieDt 
point of view, 1 cannot concede that 
the progress bas been satisfactory. 

It is obvious that one's judjpDent 
and one's lmpre88iOlJl are conditioned 
by one's environment, and therefor-e, 
lilY opinion is Iarlely moulded by my 
ezperienee m my own Slate. n wa. 
my feelin .. but it is now my convic-
tiOn almost, that the Slate is the 
bottleneck of the commlDlity _ 
ment. 1 am quite familiar with the 
work done by the Centre. 1 quite 
understand and appreciate that work: 
the consullations which are helel; 
camps that are conducted; the tours 
that are arranled; the literature that 
is published aDd alao the ftnance. 
that are made available by the Centre 
to the Slates, and all that is done 
by the State in order to promote and 
push forward the community project 
movement and to create, if possible, 
a corps of worker. who may be mun\.. 
ed into the field. 

But the question that I ask iB, how 
much of thiI education and how much 
of this information .eep. down. We 
mould remember that In the com-
munity projects, the villa .. is the field 
of operation. If villale is the field 
of operation, that can be reached only 
throulb the State and not throuIh 
the Centre. Here i. the bottleneck 

• that 1 apeak of. 

8Iu1 SareodnDath Dwtvedy: So, 
the Centre i. a hindrance? 

Dr, IL B. __ : Let me quote the 
KJnister in this connection. Whlle 
making his concludinl remarko at tha 
JlI1pur Conference, he .. id: 

'"l'here .hould be a continUOUl 
two-way tral!le of tblnkinl from 

I the centre down to the IrQUDd 
and alaln from the IrQUDd to 
the eentre." 

This is not there In my Slate and I 
believe it is also true with most of 
the other Slates. It is one-way trallle 
from the Centre to the Slate. 

In Rajasthan, the MInister said at 
the Jaipur ConferenCe that the whole 
Cabinet toured from district to dla. 
trict in order to diBcUBa with the new-
ly elected members block and pul-
ehayat work. in my State, not one 
RiDlle Minister haa toured for the Jaat 
8 yeara. The Chief Secretary of the 
Slate is in charle of the communit;y 
project work. 1 do not know whe-
ther there has been any very recent 
chanle. He is heavily loaded with 
work even otherwise. ,Even if be 
lIncJa time to 10 about, 1 do not know 
how much his tour can help thoae 
people. The State Consullative Com-
mittee was summoned loon after tile 
visit to the State of the JolInister lui 
time. After that, 1 do not think tht 
Slate Consultative Committee hal 
met, which means more than a year. 
At least, 1 have no informafion about 
it. 

Slate camps called were all invari-
ably cancelled. becaUle probably th87 
could not complete tfte arranlements. 
Seminara at local level are held. I 
have attended some of the semlD8ft, 
but they lack aeriouaneaa of pUrpGle. 
Seminara, 1 take It, are conducted In 
order to educate the people and 
interest them in the community pro-
ject and to create a hard core of 
workers, which will be an auet to 
the vlllale. If that i. the purpose 
of the seminar, 1 am afraid that the 
seminara have to be conducted In a 
dllferent way altolether. 

in this connection, if 1 may venture 
a IUllc.tlon, I would lIy that postal 
extenaion tuition course. Mould be 
attempted wherever the percentalle of 
literacy Is fairly hilh. 40 to 60 per 
cent of the men and women In an 
averale Kerala vllialle can read and 
write. The semina.. do not draw 
the rllht type of people. Women do 
not attend them. If these ponal .-
tension courses are Dlade attractl", 
by dealing with the day-to-day n .... 
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at the villa,., 1 feel that it ~ be 
possible to contact II .lrllUl anI> Ido:-
tion which cannot be drllwn Ill'" 1.4 .... 
_inan. This may be aUellllneci 
Dot only In Keral., bulln o1.ber I:iUlkW 
.. weI!. 

The locai newspapers can be uoed 
In a betler wall in orl>.r to eduCliIe 
the people on local village prOblelB& 
~ far aa Kerala it' concerned.. It hal 
larger number of daiJes than an)' 
State In the Union. These lI,eala. 1 
aJI1 atralCl, are not al present dec-
lively u3ed. Allain, 1 would 11k.. to 
Itreas the fact thai .s tar .s tne cow-
munlly project movement I. conc"rl>-
ad, It Is the vmqe which i, the beld 
at operation and 1 shall conclude uu. 
part of the discussion by allalR 1/ ..... 1-
in. the Evaluation CommIttee ~t 
WllIch ~  

"Vne ,ets the Impres.ion tIUl; 
too little Is being done lO 
Itren,then the founditiOD re,.-
tJvely to th~ resources opent .,.. 
&lie luperstructure. The Mm .. -
cry Of Community iJevelopllll:At 
and Co operation hal arawn UP • 
..:heme ror the trelnlnl! ot n04-
OItIclal members of the Block 
Uevelopment Committe.... But 
IIluch mor" I. needed; the oper .. -
tU>n hu 10 .tart .t the villa .. 
levpl.' 

COncludes the report. The stin. 11 ID 
the tail 

The hon. Mini.ter made Ibe .taw-
men\ in Parl,ament In 11157 that as 
'ar as the National Extension and 
Community Development prol!l"amme 
II eancernetl, \he administratl\p. 
DPendlture we. 20 per cent tor \h. 
live yeor. 811dml March, 1851. I 
"Q/lder whelner there has been any 
chan,e ill 'he pos.Uon In the _d 
Plan perIC).l. 

I wish to Invite the attention of tile 
llinls'er Iu the camps that are held 
on a Slate and on .... all-Inrlia l""eL 
'!'he ~ tl n Is, are thl»' yieldi .... tbe 
fesulto commensuate with the lime and 
dart that are spent an them' There 
.. • f .. llng amon, olIIciaJa, which ill 

.Iao Ihued h)' non-olIIclal., that 
blordlnate time and dort are spent 
In preparing lor theln. A meetm. of 
otlcia .. and non·offlcials once pernaps 
In a ~ ear in order 10 excbanle experi-
enced and to cbeck up notes may be 
desirabl... Some lerious thinkin., I 

. believe, bag 10 be done. in order to 
build up ill the villalle a sense of 
orlla.,isationa) dlscii'line and also In 
order to tap the latent skill and talent 
ill Ille villolle. SO that they may be 
mobilised for socinl .. ,,u. The technl-
... 1 educalion aud even the .eneral 
educktWI1 In the villaae today ill vel")' 
poor. A. a relult of many renera-
tions of nellect, Ululation and ert~ 
anJ even of semi-dertdoru, the 
yma,er today bas n~ initialiv... He 
bu no enthusiasm, no zea) or zeit for 
acUon. They all look 10 Government. 
It is for 'IS to rediscover them and 
restore them to the rural people. This 
Is one of the m&1n taw awaiting the 

l it~ proj"" •. 

It may not be out of place in tbIB 
conn ... tion to lay a word abaut the 
literalure. There Is no dearlh of It 
at the all-India ' ~1  But when it 
cam... to the StK,e and the viii.,. 
level there is a woeful lack. If the 
poIItal tUItion course that I IUlllested 
iN accepted, there Is no necessity lor 
further .upplementin, it. But other-
wise, I Ihould think that some more 
literature should be published. At 
the State level, there i. no evalua-
tion report or at leut, 1 do not know 
ot il 

811r1 KIIas11waqt Ral: In Punjab 
and U.P., there have been evaluation 
....ports. 

Dr. It. B. MenOll: The workln. 
aroup studies also Ire not made Bvall-
able. As tar as the Centre Is con-
cemed, literature like the evaluation 
report .nd the work!n, ,roup .tudl. 
are fairly nry good IpeclmCns of 
quality ..... rt"h. I SU"OI' that such 
Institution. .re set up in the Statea. ' 
They .holO'd also be encaurs,ed to 
set up workln, II"OUP' and publish, 
... aluation committee reports. UnW 
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that Is done, I even Buaest that the 
-evaluation reports and workinl aroup 
atudies of the Centre should be trans-
lated and pubilshed in the relional 
Janguales. 

When I am on the subject of tours, 
1 would like to say that thele tours 
are very educative, especially wheD 
they are done on all-India basis. But 
they must be well planned out and 
neatly executed. 

U they are iII·planned and mi&-
managed they do more dama,e as the 
farmers' tour trom South India that 
was recently or'8nlsed. They came 
end complained here that they were 
on the way starved for 24 houtL 
They came to Delhi all in, famished 
end tatilUed and it wu on eominl 
bere that they had a 100d feed. It 
is not nece3sary to lliO into all thoae 
cletalls exeept to state the fact that 
Buch tours, as and when they are 
vran,ed, mUlt be arran,ed wIth care 
end caution 10 that there may nnt be 
• residue of discontent and lU·feeline 
lelt behind. 

1 Ihall conclude by juat "7in, a 
'Word or two about the co-operative 
movement about which I have nol 
Mid any thin, so far. The7 are oult-
aidiary inltltutionl which were IU,-
sested by the worklnl .roup to 
broadbase tbe panchallall. A areat 
deal ot storm has blown around eo-
operatlve farmin,. M lon, u the 
main objective and IdeoJOD of tn. 
c:o-operat:ve movement. and the 
pivotal principle of the co·operatlve 
movement Is volunlarinesl and u 
long as tbal voluntarincu ill nnt 
... Iolated. I do not lee any re.lon wb7 
people should Ifet the jitters when 
eo-operative farmIng Is mentioned. U 
__ operative tannin, II a IUC_ 

there will be imitators. U It .. not 
a succe ... they wtll fail and they will 
"anish trom tite scene. Tbat.. the 
usual democratic prut'e:Sl .1 far III 
IIDY institution is concemed. If they 
fail. .t on Iy means tnat they do not 
at p .... ent lit mto the ecDDoaue __ 

up and that the people at fOresant _ 
not wiUIDC to accept t11l11o. 

As reprGI tne co-operative mo .... 
men&, .,81n II we are tryin" to len 
the mslltutlon to the people md If 
we are lolnl to have tbe co· operative 
movement to r ~ e tne 11/111-
c;'all'lu, tnen I would SUIIJIiOat tbat 
we 3hould also undertake th .. t •• k or 
eorrecung some o( th~ ~ e t  in dIa 
movement. )'artlcularly. J would 
rerer to tbe co·operallve 1.11' whle" 
MlllJla. m lleed of urKent nnd radical 
revISIUlL Some fundamental and 
cOinprelienKlve rei arm or reVision at 
tn.. law lhoUliI be unaertaKen which 
sbould 1'1!CD1.a1... lne .:mple fact that 
the co-operative UI a e er~
trolled lnatJtullor... 

Aa I.r u the 
there b nothlnl 
I""" ....... , the 
menL l·lIe 
bwu, •. 

.ize JI e n~ tt  
in the theory th.t 
co opcrlltive moy. 
All-India CredIl 

Blirl .... RaJ BID,II (Firoubad); 
lII.y I request y"u t~ eneTai.. U. 
hon. Kinlstcr' 

Ala Rea. .... ber: He I. Ileepm.. 

Dr. K. B. M8IIOD: AI far as the lID 
it. cuncernea . . 

TIle Depal;r Mlabt.r of ~ 
De .... lopmeDt and Co·operatlon (Slid 
B. B ••• rtll,,: J am not sleeplnc. J 
am only thankin". 

A.a RDII. 1IIm1le.: For beller COD-
centr.UOD. 

.r. Depety·8pea".r: hope "-
wouLd think in luch a msnnp.r that 
he GOei no, alve tha t imprcsJion. 

Dr. S. B. Meaoa: A. far a. the 
size Is concernt!d, It is not 8glind the 
theory. lIize i. • que.IIM th.t .. 
determined by lhe np,·d. ,rowth and 
aeveiopment of tbe movcmrnt. I 
said. small lOCietiel ire- ("ondemned 
by the Credit Survey. hut it ha. beea 
to lOJDe extent modified by ilia 



APJlIL 2, 11160 

[Dr. It. B. Menon] 
National Development Council I feel 
that the determination of the al.u 
mould be left to experiments end nO 
• priori decision should be taken on 
tile subjecL 

I wisb to conclude by A7iD1: Ulat 
1be major tasks before the co-opera-
live movement are asricultural credit, 
credlt to small cotla,e industries, ser-
vice societies and co-operative farm-
in,. 

lIlIn. 

IJIut D. L ChavaJl: Mr. Deputy-
Speaker, Sir, '1 am thankful to you for 
llvin, me this opportunity to parti-
cipate in the debate on Communlt)' 
development and national extension 
prosramme. 

The community development 8DCI 
the natiODBI extension prosramm ... 
have been liven an Important plac.-
I caD say a central place-in the na-
tional planninl in those secton of 
development which bear very cweb' 
upon the welfare of the rural DIU-
_. The Second Five Year Plan sa)'s 
about the activitie. of the community 
development and national extension 
programmes thllt-

'"!'he activities comprised with-
in the community development 
and national extension pro-
sramme should be reRarded as an 
intesral part of a pro,ramme for 
improvinl all aspects of rural 
life," that Is, social and economic. 

The report that was submitted to us 
by the Ministry of Community Dev .. 
lopment 8&)'8: 

"It covers 3,60,000 villale& and 
a· population of a little over 1'711 
million." 

It could be said that the acUvltieo 
of the community development and 
national extension prosrammes aim at 
uplifting the SOcial and economic life 
of the people in the rural areas. 
There are about 5,118,000 viliales in 

India and about 82'" per cent of the 
people stay in the villages as a,ainst 
17' 3 per cent in the urban areas. So 
the economic prosperity of India 
means the economic prosperity of the 
"illa,es. 

The community development and 
national extension services have beeD 
in operation for more than seven 
years. We have pinned all our hopea 
and aspirations for brinllng about a 
social chan,e in the villages and the 
economic prosperity and the ameliora-
tion of the livin, conditions of the 
masses of rural areas. We ha"e to 
see by statistical data as to whether 
the community development and 
national extension prosrammes have 
succeeded in bringin, about this 
change and economic prosperity in 
rural areas. For this purpose I will 
divide the community development 
and national extension prosrammes 
into two dilferent categories. First17. 
it i. concerned with asricultural pro-
duction and secondly. it is concerned 
with welfare activities. 

So tar as agricultural production in 
the country is concerned, this country 
has been clamourin, since 11143, that l.II, 
lince the Bengal famine, for self-
suJBciency in the matter of food. What 
is the result today? I was reacl1nl 
the report which was liven to this 
Government by the agricultural pro-
duction teams sponsored by the Ford 
Foundation. In that report I found 
certain things which are revealin,. In 
that report it has been mentioned that 
the DOPulaiion of this country will 
increase from 360 million in 1951 to 
480 million in 1965-66. In the Third 
Five Year Plan 80 million more people 
w'.ll be required to be fed. U our 
food production increases at the pra-
sent rate-the annual average increase 
has been 3' 2 per cenl between the 
period 1952-53 to 1959-60-then there 
would be a shortfall of about 28 mil-
licm tons between the demand and the 
supply in this country. It Is a chronic 
problem with which this country h .. 
been confronted. We have been im-
portiRi foodsra!ns from fore1p 
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countries and paying huge amounts of 
money to farmers in America, Canada 
and lOme other places. It hu been 
estimated that we have spent to the 
extent of RI. 1400 crores in importing 
toodgrains. We have to lee what is 
the achievement of the community 
development and the national exten-
sion programme on the acricultural 
r n~ apart from the welfare activities 

which they have been undertaking for 
the l81t seven years. My contention 
is that the prosperity of rural India 
depends upon the increaae or decrease 
In the agricultural production. U 'II. 
take into consideration the conditioJlll 
prevailing today in the villagea we 
lind an appallingly low living stand-
ards of the m8l8ea. Thil could be ana-
lysed by one fact and that Is the 8JlII-
lysis of the national income. The 8JlII-
1ysis or the national income shows us 
the dependence of this country on 
di1ferent economic pursuits and invites 
our attention to any Imbalance that 
mlgh t be there. It also indicatea the 
distribution of wealth. What is the 
positior,? In 1947-48 the per capiM 
income of the rural people W8I RI. 1" 
whereas in 1958-59 It baa gone down 
to Rs. 136. In the case ot the urban 
people, the per capita income In 
1948-49 was RI. 733 whereas today It 
has aone up to RI. 810. This indicatea 
the conditions prevailing in rural India. 
On an average, a person in the rural 
area has eot only RI. 13 to spend on 
consumer goods which by the proeeas 
of a.t,alysl. comes to six annas per day. 

Let us take into consideration 
another factor. The Index of the rural 
economy is rural indebtedness. What 
,s the position today In the rural Indlaf 
It hH been estimated by creat autho-
ritie, like Shri B. K. Mukerjee that 
today, rural India Is indebted to the 
e>. tent of RI. 2000 crores. This Is the 
outstanding debt. It has also been 
statt-c by tile AU-India Acrlcultural 
Credit Survey that the annual require-
ments of the cultivator. of tile country 
for susonal agricultural operations 
come to about RI. 750 crores of rupees. 
It hos abo been stated by the Deputy 
Gov.mor of the Reserve Bank recent-
I.Y In Calcutta that as a rou&h ,.... 

tile annual requirements of the culti-
vators ot the country come to ahcnd 
RI.. 1000 crores. 

It i. furtiler more interesting to note 
from the report of the All-India Agri-
cultural Credit Survey that the rata 
of interest varies from RI. 15 to R.s. 21 
per cent. and in some places, partlcu-
~rl  in western U. P., it hu been 
stated that the rate of interest exceeda 
even Rs. 50 per cent. Let us calculate 
at tl,is rate of interest what ia tile 
amOlU1t tilat the cultivators of the 
country have to pay to the money-
lender. of the country. Taking RI. 15 
as the nonnal rate of interest that 
.... ould be charged by the money-len-
der. Lf this country tor a ltancIinC 
debt of It •. 2000 crores, the amount of 
mterm comes to Rs. 300 crorea per 
year. Apart from that, a.s 1 have 
stakd before. according to the rouib 
".tlrlate made by the Deputy Gover-
nor c,f tile Reserve Bank, the qricul-
lurialB require RI. 1000 erores annual-
ly for se ... onal agricultural operationa. 
The interest on that amount will coma 
to RI. 151) cror.... Adclin, both toae-
:her, the cultivators will have to pay 
Rs. ,fiG ctores as interest to the n~
lwders of the country per annwn. 
'i't i. is nDt the whole picture. 

Now, the Indian cultivators today 
are required to pay the land tax. What 
Is tile amount of tile land tax that is 
beina realised by tile Statea? The 
amount of the land tax thkt i. belD' 
r£all-,ed comes to about R. 80 crores 
~er c'Dnum. Again, the amount realts-
£d ~' way of sales tax coml'S to RI. 60 
crores. This I. not the whole picture. 
The Union Government allo is reali .... 
'ng Ihe money through union excise 
thoU'" and tilat amounlB 10 RI. 360 
crores. According to the calculation 
tild.t J havE" mRcll·, out of as, 280 crares. 
the huruen which falls on the rural. 
people come'S to about Rs. 300 CTorel. 
Ai>ar1 from that, the e lti ~ ... h'S of '".he 
cuuntry LTe required to p,y other 
:AXes such as municipal, O<"tlO1, '! ... ne 
cess and so many otiler things. Th ... 
altogether It com"" to about RI. )000 
crores per annum. This is a bi, drain on 
the rural oector of the <cOD.,...,.. 
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[Shri D. ft. Chavan] 
Accordlnl to the National Income 

.Com't1ittl't' the national L'come ,,1 the 
:ountr] was 11,360 er r~  of r ~  •• 
It has a>o been stated that 48 per e~nt  
·of it fnlls to the share of "'.ral India. 
Let us as.ume that the 50 r~r cent. of 
the "tal nat anal income lalla to the 
share of rura I India. If JOU divide 
this Income by the rural l}6pulation 
of the enun Iry by which process the 
,PCT CC!rit6 Income wiU come to RI. 130 
·or RI. 140. 

As ag"inst thil baekgrl)und In rural 
lndia, their poverty-striken conditions 
end Inei. appall:n.ly low \lvl", stan-
dards, It ",ao expacted that the COlD-
mUD.'y development and national a-
tension services Will concentrate aU 
1hdr &ttention on the development or 
agrlcu',ural production. After aU, the 
'atand, rd of IIvlOl or a farmer or a 
rural Ir.dlan depends upon lUI agr!-
·eultural Income. And alaln It dependa 
·on the rIBe or faU In the alncultural 
prIce.. All 1 pointed out before, there m"". a very lreat dlsparlty In the pet' 
c',pll4 Income of the rural people and 
the urban people due to the continued 
exploitation of the rural m...... cou· 
J)led with the fact that there is un-
employment and under-employment 
In the vii ales. The cultivators of the 
country are required to pay hllher 
prices for consumer loads and other 
nt'C ..... ;ties of lile. 

S ~n , these agrieulturllts are not 
'Ietlini: economic prices for the farm 
produce and we have been clamouri", 
.ince long that the cultivators of the 
country .hould be liven an economic 
pr'ce. It has also been stated in the 
repo-t that has been submiUed by the 
Ford Foundation Team that unless the 
Indian cultivators ore gaaranteed eco-
nomic prces and also marketinl faci-
lities. Ihere Is no possibility of any 
lncrea.e In the alricultural production. 

Now, what i. the elrort that hal been 
made by th.. Government in the c0-
operative sector1 The report that ha. 
IIeen submitted by the Wnlalr7 liv. 

a revealinl picture. The report IIQI 
that out ot l' 35 lakhs of agricultural 
credit and mUlti-purpose socletl .... 
a'!CHed during 1956-57 sbout 20,000 
locic\iel were in lA' and 'H' categoriea, 
1,03,000 were in 'e" 'D' and IE' cate-
lories and about 10,000 societies were 
unclassified. The report further sa,. 
that out of a totsl n ~r of l'SI 
lakhs of societies, about 1 lakh locie-
ties in 'C', 'D' and 'E' catelories requIre 
liquldation. Another :mportant fact 18 
that an amount of Rs. Z3 erores is still 
due from the members of the societi_. 
This is the dismal p" cture of our co-
operative credit elrort in providing the 
badly-needed rursl finance to Incr_ 
the agricultural product on. 

The people of Maharashtra are poor, 
they are mostly peasants snd Isbour-
ers, the rate of csp'tsl formation II 
a'so very low there. Ou, cultivators 
have, therefore, started orlanisinl c0-
operative sUlar factor'ea. The experl.. 
ment ",a. for the ftrst time made III 
Bombay Stste. The tlrst co-operative 
sUlar factory was started in 1950, and 
since then, In the Second Plan. moot 
of the co-ope,ative sugar factorl. 
have come up in the Maharuhtre 
region. There are twenty such factor_ 
Ies and al1 of them are absolutely 
lenuine. But the co-operative lector 
I. being taxed by the Finance Minister 
as against the recommendations 01 the 
Taxation Enquiry Commission. 

These factorie. have come up OIl 
.ccount of the elrorts of the cultiv.-
tors of the country. and in not anyone 
or them a member hos mo-e than ten 
shares. They have borrowed from the 
Industr"al Finance Corporation, the 
State and Centrsl Governments have 
also contrbuted their _hare. But jf the 
taxation proposal is to apply to theo. 
factories, that wi1\ be the end of every-
thing. 

J accuse the Government, and parti-
cularly this Ministry. which is respon-
sible for eo-operation, for not taltlna 
up this issue with the Finance Minla-
ter and tlghting out the case 01 the c0-
operative eector. • 
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SIIrI .. S. lIut1Qr: It bas been 
done. pl_ 

SIIrI D. .. ClIaftll: I do not know, 
but you have to fight with your back 
to the wa:\ becauoe your Ministry Ia 
responsible for the lrowth of the co-
·operative sector. 

SIIrI B. S. lIart1aJ: Not with back 
10 the waIL 

SIIrI D. B. CIIa ... : Because thIa 
Ia a very important ..,.,tor. 

IIr. Depat)'-Speaker: So that,ou 
milht have no room to retreatt 

Sbrl D ... ClIa ... : Therefore, "au 
bave to fIlrht with detenninatlon, tak-
ing it up u a poUr" Iasue. 

J accuse that this Is. deUberate 
.attempt on the part of the Government 
10 stransulate the co-operative lector 
'that Is coming up, particularly In the 
large-scale Industry. The peasanta 
-haVe invested RI. 175 lakha per fac-
tory. I am also usociatad w' th one of 
the co-operative lugar factories; even 
'though I IUD not a producer member, 
I have certainoly helped the organislnl 
-cultivators In collecting contributions 
from the peuants. They have given 
.about RI. 80 lakhL 

From my part of the counu" a dele-
... tion had come to Delhi led by the 
eminent economlat. Dr. D. R. GadelL 
They approached th!s M nistry con-
.,erned with thl. sector of the economy. 
All the matters have been placed 
before the Minister and he has been 
requested to take up the matter with 
'the Finance Minister. May I humbl" 
request the Minister that before the 
Finance Bill i. considered. this matter 
mould be taken up wilh the Fmance 
](;nister u a policy matter? 

Dr! B. S. lIarth,: I have already 
aid that the matter has been taken 
UP. and it is being pursued very persis_ 
tently by the Ministry to see that 
Induatrles In the co-operative __ 
are exempted. 

&a Boa. 1I ... lIer: What 11 tile 
reply of the Finance Minister' 

Sbrl D. B. ClIa ... : I have not fot-
lowed what he as.d. 

Cb. Bublr Siagh: He hu alread7 
approached the Finance Minister. 

IIr. Depat)'-Speaker: He has already 
approached the Finance Minister to do 
what the han. Member wants him to 
do. 

All Ba. lI ... ber: What Ia the 
result? 

8IIrI D ••• ClIa ... : I am very thank-
ful to h1m·1f he has already approach-
ed. 

1IIr. Depat)'-Speaker: The only 
durerence Ia that the hon. Member 
wanta h'm to fIlrht with his hack to 
the walll 

SIIrI D ••• ClIa ... : The co-opera-
tive .ector that I coming up must be 
exempted. u that II the only hope for 
the cultivators; otherwise there II DO 
hope of industrialisation of the hin-
terland of Maharash tra. 

The Maharashtra area I. pecullarl" 
IUitable for the growth of the lUlU' 
Indu.try . 

8IIrI .. S. Marth,: Very sweet. 

ClIo KaabIr Slngb: A ve.,. sweet 
area. 

Sbrl D. .. ClIaftll: It Is a very 
IWeet area because it lives on an ave-
rage about 80 tons per r~  and the 
percentage 01 recovery Is 14' 5. the 
bighest in India. It can be compared 
favourably with Java lor yield anel 
Australia for recovery. When the co-
operative sector is rom inc up in that 
part of the country. and when it Is in 
it. infant stage, if you try to strangu-
late it, 1 do not think tbere will be any 
bope. The Minister hu l,ven the 
auurance on the floor of the Hou .. 
that he is pun\linl thi. matter. Wha'" 
ever may be the result, let him do hlI 
duty to ParlilUDent and the coun\r7. 
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[Shri D. R. Chavan] 
I feel it my bounden duty to Sive a 

warning to Parliament and Govern-
ment about a very disturbing feature 
developing in our country. According 
to the figures I have calculated, whlc:h 
are subjec:t to correc:tion, I find the 
rate of growth of population In the 
rural areas Is higher than In the urban 
areL This ereates two unnatural 
man-made ec:onomlc zones in the coun-
try, the urban and rural zones, and 
the rural zone is overc:rowded, over-
populated, under-fed, under-developed, 
The entire rural area is developing 
Into a demographic danger area. What 
will be the consequence if the hungry 
millions In the countryside, who are 
lUlemployed and under-employed to-
day, who are having appallingly low 
standards tit living, '*'ome politically 
conaclous? It will creste friction. 
Ulltet'f'Upticms). i am talkin, very 

aeriously. 
Mr. DepatJ-Speaker: And I am 

listening very oerloualy. 

Sbri D. L Chavu: These Members 
are creating a disturbance here, there-
fore I sald I was speaking very aeri-
ously. Let them also listen to me 
very seriously. 

SbrI TuIpmaDI: We are only en-
couragin&, 

Shrl D. L CbavlUI: While this area 
D develop in, Into a demographic 
danger area, the unemployed and 
undcr-emploYL'II. millions living 
In the country are today becom-
Ing politically conscious. It would be 
socially and psyc:hologically also un-
desirable for the rural masses to feel 
that they are destined to remain pen-
urious. The future of the country will 
depend on what we do in the coming 
four or five years. The future of 
democracy will depend upon how far 
we are able to succeed in ameliorating 
the conditions of the masse .. the pe0-
ple living in the rural areas, the Illite-
rate and the uneducated, the ec:onom1-
cally crippled and the helple .. ma ..... 
In India today. U we succeed in 
ameliorating the conditions of theae 
people, we succeed in building demo-

cracy In this country. U we fail, ~ 
fall; and the danger time :II 1...,. 

Mr. Depaty-Speaker: There waa 
one thing pec:uliar whic:h I noticed ba 
the hon. Member's speec:h towards tM 
end. He said, 'if we suc:eeed, we sue-
c:eed', and 'if we fail, you fall'. 
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[11ft R1;T3I fq] 
~1~~~,~" ' i  
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~ ~~~ r- rr~ 
it ;m{ l(\IIr I 

Shrl SatJeDdra NaraJ'u Slaha 
(Aurangabad-Bihar) : Mr. Deput,.-
Speaker, Sir, I sincerely thank you for 
having given me this opportunity to 
participate In thls debate. 

Mr. DeputJ-S.-J<er: I found 'no' 
against his name under the demanda 
of other departments. Therefore I 
have given him this opportunity. 

Shri SatJ'eDdra NaraJ'u SIaha: The 
MInistry is actuaily dealing with very 
vital activities at the moment in trying 
to transform the social and economic 
outlook of our people in the villages. 
We are trying to build il new social 
structure for our villages through the 
co-operative movement and the other 
two basic institutions, namely, pan-
chavats and schools. It is the function 
of this Ministry to infuse life into this 
movement and through this to weld 
the atomic and individualistic life of 
the people into an organic whole bub-
bling with life, energy and enthusiasm 
which may be uWised for our deve-
lopmentsl purposes. In this view of 
the matter I wish to expreas my aRret!-
ment with Sbrimati Subhadra Joshi 
when she said that this MInistry 
should be strengthened and, If neces-
sary, upgraded, 

I feel that the hon. MInIster baa had 
a very bad time today. The activities 
of the MInIstry have come In for a 
good deal of criticism. But 1 wish to 
all1'f!e with my hon. friend, Shri Rachu-
blr SahaI, who congratulated the hOl\. 
MInister for his achievements In this 
fteld. 1 feel that the MInistry baa been 
able to achieve a certain meaSure of 
success at leaat in awakening a keen 
desire in the people for better living 
standards. Even the U.N. Misalon 
which came to evaluate the BCtlvitiea 
of the community projects noticed sig-
nificant changes in this regard. They 
have also oald that they could find 
that there is an apparent challle In the 
attitude of the people inasmuch as 
they do not feel that the status of a 
person depend. upon hi. birth but on 
his abilitJ to do lIOIIlething In the 8eld 
of public work b:r • larger u.c-e, by 
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consistent generosity and by tryina to 
educate their children. We also lind 
that there is a great demand today for 
educational facilities. Then there is a 
clamourou. demand for all .orts of im-
proved techniques, lertiliacrs, aeecla. 
etc. and if these thin"s are not avail-
able there ill impatience among the 
people. They are all trying to better 
their living standards and to do all 
they could to contribute towards tbeir 
own development. In 00 far as the 
community development programmes 
have been able to create this urge in 
the people I feel that the M.nistry 
II entitled to our appreciation. But I 
am also at one with Shri Ragbubir 
Sabai who has more or less become a 
specialist in the communIty develop-
ment activities, when he said that a 
certain caution is needed in expanding 
the activities of the community pro-
jects. He referred to the remarks of 
the U.N. Mi.sion, that the rate of ex-
pansion is rather fast and, therefore, 
we are getting inelllcient ollleers, many 
of the posts are vaclUlt and we are not 
able to get resulbl commensurate with 
all the money spent. '1'he mission re-
marked that the expenditure was 
being incurred more on provision of 
amenities like roads and other thinas 
rather than on improving the lands for 
increasing production. Therefore, they 
wanted that the programme should be 
staggered. The Mehta Committee also 
telt the same way and the Govem-
ment did a,ree with the Mehta Com-
mittee and tried to phase the pro-
,ramme. The whole country wu to 
be covered with N.E.S. blocks by the 
end of 1961, but now the period has 
been extended to 1983-there is an 
extension of two yean. 

My hon. friend Shri Raghubir Sabai 
raised this question in the Half-an-
Hour Discussion and the hon. Minister 
replied that while they all appreciated 
the labours put in by the U.N. Mis-
sion, the Government were not pre-
pared to agree with the recommendll-
tions of the U.N. Mission for staper-
ing the programme because already 
there is an expectation In the mil" 
at. the masses and if we are not going 
to cover the whole c:ountry with N.K.S. 

blocks by the end of 1883 there II 
bound to be discontent. Here I may 
say with respect to the hon. Minister 
that if we are ,oin, to raise the ex-
pectations of the people, and if we are 
not going to reallse them in the mea-
sure expected we will create greater 
frustration. Today we take a com-
parative view of thin,s. Even thlo 
morning my hon. friend Shrl Tan,a-
mani 'referred to the article of Prof. 
Dumont who has referred to the pro-
gress made by China and compared 
with the pro,ress made by us on the 
agricultural front. All this propa-
ganda does create a sense of frWltra-
tion among the people and if we are 
not able to realise our expectations, 
then it is bound to create more bitter 
ness and frustration. Therefore, I 
underline the need for consolidating 
the progress already made and for 
going slow and tryin, to pick up those 
activities which are of Immediate need. 
For instance, we should concentrate 
upon such activities ~h are Intend-
ed to raise our agricultural productloo 
because that i. the bed-rock on which 
we are afraid our whole plan i. likely 
to founder. 

Then I would like to refer to the 
scheme for non-olllcial participation. 
The hon. Minister had already bad 
leveral camps and has provided seats 
for non-olllciala. But the report say. 
that very few people have actually 
taken advantage of the facilities DIrer-
ed. For that, I believe, sulllclent pro-
paganda needs to be done. But In 
additloo to that I be, to IUbmit that 
we should hold oemInars and group 
discuuiooa at convenient places pre-
ferably in such area. where these 
development activIties are bein, car·· 
r1ed. So that people could have a 
direct knowledge at. thin,. that a .... 
being done, and othe" round about 
may alao be beneftted by it. In tb.III 
way we will be able to take advantage 
of non-ofIIclal participation. We must 
also take care to uaociate non-olllcla1a 
in the actual working of these projects, 
10 that their curiosity to know mor .. 
about the .ubjeet may be rouaed. That 
willi lead to betler unclerstandlnc. 
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[Shr! Satyenm Narayan Sinha] 
Last year I referred to the attitudl' 

of olllcers towards the non-oftlcialll 
engaged in this work. I referred par-
ticularly to an oftlcp.r who did not glvl' 
any attention to our mukhilllU and 
sarpanches. The Deputy-Minister wa.. 
very anx'ous to find out from Shri 
Braj Raj Singh who preceded me, the 
name of the block where there hili 
been a duplication of a dak bungalow, 
but with regard to the incident in my 
own constituency that I had referrod 
to, nothinl seems to have been done. 
This kind of attitude did create a sort 
of inferiority complex among tho! 
ml!khillas and .arpanche. who, thouCh 
vested with full respons:l>ility to do a 
very important task, became really II') 

much disheartened that they would 
not come forward to take up the re.-
ponsibility for any kind of develop-
fllI!lI1.at ti itie~, f.t1, flvp.n to distribute 
grains in cheap grain shops throuch 
the medium of th~ir panchayats. It 
is one of the pr me needs that the attl-
tude of the oftlcera ""auld be reorient,-
ed; they should be more Iympathetic, 
and try to give the mukhiliaB and ,ar-
panrhes status. reHpect Rnd preatlgc, so 
that tI,ey may command the confidence 
of the people. 

A complaint has been made thllt 
people of influence are not comlnll liP 
to the panchayats, that aecond rate 
people, or persuns with less in t en' l'~ 

are coming up, with the result they 
are not able to command the co-opera-
tion of the people in the vllla,e. 11 
we confer prestige and .tatUI on our 
mukhilllU, in course of time they will 
be able to command the willin, ohl!<li-
ence and co-operation of the nther 
vl:l·lera. 

Then I come to the village schooL 
The primary teacher haa to play a very 
dominant role in all these activitit!S, 
but now he does not get inte,rRted 
into the pattern of life of the village 
because he has a lim'ted tenure in the 
pa "ticular villace and is tranferred 
after two or three yeara. So, he does 
not acquire the aame amount of inter-
est which the ....,hool mABter used to 
hll-v. formerly, WIlO used to ltay on for 

the rest of his life in the villace and 
become a part of its life. So, some-
thing should be done to give security 
of tenure to the village teacher. U he 
is do ng useful work, he need not be 
disturbed, he can play a useful part 
in these activities. 

I also sUilest that the profeaors 
and teachers of secondary schoolll 
should be associated with this acllvity. 
An extension wing should be opened 
in these institutions as well, and in the 
vacat:on their services may be utilised. 
If need be, some kind of allowance 
may be given to them; they milht 110 
to the villages and live the villa.cer. 
education and trlilinin,. 

I was anxious to find out from the 
han. Minister what the fate of the re-
port of the working group on co-
operative farming is goine to be, be-
cause fears have bean expressed that 
these reports are submitted, but no 
action is taken in good time. and they 
are pigeon-holed. Even The Statesman 
baa referred to this matter in a lead-
inl editorial. The report has been 
submitted already, and we would like 
to know from the hon. Minister when 
he is going to take action. My sub-
mission is that it would have been far 
better if the han. Minister had afford-
Ad an opportunity to this House to 
express its opinion on the various re-
commendations that have been made 
by this working group, so that he 
could have considered the ",,,ommen-
dations of the working group in the 
light of the opinions expressed by this 
House. 

I may tell you that I am very 
happy to see the recommendations 
made In the report, which is a very 
balanced and reasonable report, be-
cause it sets at rest all the fears ex-
pressed by those who opposed co-
llperati ve farming in this House last 
year or on public platforms that the 
peasants are opposed to this, and it II 
1I0i", to lead to collectivisation, and 
that the property-owners are afraid 
of co-operative farminl because they 
will lose their rights. The report h •• 
very clearly .tated that the workinl 
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group Is opposed to any kind of com-
pulsion. They would not like unwill-
ine fanners to join a co-operative 
IIDciety, and they have lone so far as 
to say that the U.P. Act should be 
suitably amended. At the moment, 
according to that Act, a retiring 
farmer of the co-operative society Is 
not entitled to take back his land or 
the equivalent thereof. Tbe workinl 
group feels that that will tantamount 
to a certain &In()unt of compulsion or 
that will justify the fear held by lome 
people that once you pool your land 
in co-operative farming, then you 
lose your right in the land, and you 
can never withdraw from the co-
operative farming. Tbe report dnes 
say that those who pool their land and 
resource. will be free to withdraw 
from the co-operallve society If they 
lind that it is not to their benellt; and 
they Will get equivalent land or land 
of equal productiVity, or they can get 
cash by way of compensation, and the 
co-operative society can take the lan' 
on lease. 

Although the olllcen and IInaneing 
agencies are not very enthusiastic at 
the moment about this, yet, I feel 
that if We are going to take speedy 
decisions on the recommendations, and 
the House Is also a!'lorded an oppor-
tunity to discus. the report, there will 
be enough opportunity for us to go 
round in the villages and create a 
proper atmosphere, so that people 
may be educated about the benellts 
accruln, from such co-opera live farm-
inc societies. 

With these words, I support the 
Demanda of this Ministry. 

Mr. Deputy-Speaker: Now, Shri 
s. A. IIIehdl. Here Is another hOA. 
IIIember who has not spoken so far. 

Shrl S. A. lIIehdl (Rampur): I am 
one of the admirers of the work of 
this Ministry, and I always consider 
that this Ministry il doing consider-
able line work. Tbe mere fact that 
It has In a Ihort time covered such 
a large area of the country and has 
coaatructed so man,. blockl, and 

millions and mllhons of people have 
come in their procramme, I. an 
achievement by itself. But It is a 
fact that never before has so much 
money ooen spent or such a concert-
ed eI'lort been made to develop the 
rural areas, and never before have the 
people so willingly particIpated In 
their own uplift and the reconstruc-
tion of their own vlll_,eo and placel. 
All the elYorts, whether In the line 
of acriculture, health, education, in-
duslry or co-operation, and now pan-
chayats also, all these efforts are, of 
course, being done tor the villagers, 
and a lot of lhese villa,en are takin, 
part In these constructive e"ortl. 
The blocks spending these lar,e 
amounts are spendin, them on tbe 
village people. Afler all, these acllvi_ 
Ii ... will rertainly have their resulu. 
and Ibey eertalnly have their dev ... 
lopmental elf.cts. 

I divide this Ministry Into four sec-
tions: the Central Ministry and Its 
relations with other Ministries, the 
Department In the State and Its re-
lations with the other Departments, 
the District and the Block. I cannot 
understand how when this Ministry 
Rt the Centre draWl up a provamme 
or chalks out a line of action and 
when it reaches the villalle level, tho 
Block level, it more Or less complete-
ly chlln,... in Its nature. Tbe whole 
set-up Is such that b,. the tim. It 
reaches the executional Ita,e, the 
Block. are unable to translate the 
policy of the Ministry at the Centre 
In the proper -y. 

I think that it II, IIrstl,., due to the 
continuous shlftin, of emphasis In tho pro,",r.n,,, drew>. up by the Central 
Ministry itself. In the .hort period of 
these four or fiVe years, the emphalls 
has been continuously .hlftlD,. Fin!, 
it had been on a,ri<:ultural production, 
then on training of people, thM 011 
(rlinin, of non-ollleia", now on eo-
'>peralloD, panchayats and education 
of the people. Tbe Ministry haa 
takM up much more than it can pro-
bably handle. I think the abundance 
of these objectives I. one of the 
obltael .. in the _y of th1I MInktrJ'. 
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IShri S. A. Mehdil 
Secondly, these objectives seem to 

b, beyond the operative capacity of 
the Central Ministry a. well as the 
State and the Block personnel. 
Again, I think the States are not fully 
co-operating with the Central Minis-
U'Y and Its progranunes. If I may 
"cad out from the Report' of the Study 
Team of the industrial pilot project, 
their .. sessment has clearly indicated 
Lhat the States are not fully partici-
pating in the endeavours of this 
Ministry, in most of the work that is 
being taken up. The Report .ays: 

"Where a Block Development 
Committee Or a Stale Government 
is not interested in a scheme, It 
it wasteful and demoralising to 
establish a proj ect. Whatever the 
intrinsic merit of the idea, it is 
foredoomed to failura". 

On another page, it refe .... to: 

.. . . . . absence of enthusiasm and 
interest evinced in the programme 
by the respective States." 

It Is not fully carried out by the 
Stalea and then by the lower strata 
of the executive machinery. The 
whole programme fails to reach its 
objective and Its aim. 

understand even for those people who 
publish them. mueh less the village 
people whom they do not even reach. 

Shrl IIariIIh CIwuIra Matlaar 
(Pall): All these reports are obsolete. 

Slul S. A. MehdI: So, I should say 
that they should limit the scope of 
their literary activities and the 
amount of report. that they produce. 
It is extremely eontusing and it i. 
extremely difficult to follow. 

'!'be Deputy MInIster of Food aDd 
Apiculture (Shri A. M. n-s): 
Quite plain speaking. 

Shrl S. A. Mehdl: The whole result 
is that .by reading these reports we 
get quite a different idea. When one 
goes to the Blocks and sees the actual 
operation there, he is either extremely 
disappointed or gets a wrong idea of 
the whole working of these ·block •. 

In the debates on this Ministry, we 
must have actually noticed the nature 
of the criticism on the execution of 
the different activities of the Com-
munity Blocks, which, 1 think, is 
irrelevant because this is a eo-ordinat-
ing Ministry. But, I think It is the 
fault of the Ministry Itself. This 
Ministry claims to do everything 

Another point I would like to em- which is actually the job of the other 
phasise is the abundance of literary Ministries. It claims to do the work 
material in this Ministry. I would or task of the Agriculture Ministry; 
ask the Minister and the Ministry to it claims to do the work of the Irrlga-
reduce the amount of literary mate- tion Ministry; It claims to do the work 
rial that they are publishinC today. of the Health Ministry; and it claims 
(lntl!7'1'Upticm) . Every year we have to do the task of the Industry Minls-
an Evaluation Report; and in every try at the village level and at th .. 
Evaluation Report there are reeom- Block level. At thes .. levels all the 
mendations and a"""""""ents and they other Ministries se .. m to have ceased 
give certain suggestions and thil1llB of to function. There seems to be no 
that lort. Before these sugcestions other Ministry except the Block. It 
are carried out, before theae a..."..- seems that this Ministry has all the 
ments are fully appreciated and evalu_-- Minlste"al reoponsibillllee from the 
Illed, another set of Evaluation R.... Block below. 
ports come in. Before anybody goes 
throuch that Evaluation Report. some 
oth .. r people come from abroad or 
there i. something and there Is a 
continuous ftow of reports and litera-
ture which It Is very dill\cUlt to 

Dr. M. 5. Alle7: They have become 
block-headed. 

5hr1 S. A. MeIulI: I do not know 
whether they have become block-
headed. What ia the work of the hud 
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of the Blocks in actual operation? He 
i. suppoeed to co-ordinate. But he 
has no power. U he wants to do 
anythin,. he is dependent on the de-
partments of the other Ministries. He 
cannot do anything on his own either 
in the field of Irrigation or in the fteld 
of Agriculture or in the field of 
Health or in the fteld of Industry. 
He has to depend on others. What 
is the result? The Block is complete-
ly ~r in te to the district. The 
district is the centre of work ot these 
Blocks. The Blocks are only tollow-
ing the instructions of the district; 
and from the district, it becomes a 
bureaueratic departmental unit. It 
does not have an Identity of its own. 
The whole thing Is blocked at th~ 
"Block level. 1 lIIouid 8ay it has no 
independent function of its own. The 
entire won. is carried on under the 
instructions ot the district authorities. 
The block has to be subordinated to 
whatever influences work in the db-
trict, whether they are oIIlclal or poli-
tical The block headquarters are 
similarly situated in placeo wblch can 
conveniently be acc:eaalble to the db-
trlct headquarters and to the visitors 
from outside. The actual need of the 
rural area tor which the block head-
quarters are meant is not taken lnto 
consideration. I know so many block 
headquarters situated In such places 
from where the rest ot the areas are 
inaccessible tor at least 8 months of 
the year. There is a river between 
them. The block headquarten are 
on one side 01. the river and the entire 
area of the block Is on the other lide 
and for six months or even eight 
months, this area Is inaeeesalble from 
the bloc:k headquarters. What pro-
gress or what _tact can be there bet-
ween these two places? The entire 
work is done at the headquarters and 
the result is a lot of paper work. 
Then. wboever comes and vlalts that 
area II'*' to a particular or Umlted 
area where he OIn ,0 easily on jeep 
or on some other vehicle and he only 
sees that area and does not ,0 to the 
internal parts of the block. Th .. 
result Is that the entire bloc:k doeoo 
not function tully, in the proper way 

ADotber defect Is the okl!tcby train-
inl of the block personnel. They 

should be given greater facilities for 
reorientating their knowledge and also 
a lon,er period of tnllnina. They 
should be sent back to these reorien· 
tstion centres more often and they 
should be given ample opportuniti ... 
to refresh their knowledge. As 80m .. 
hon. Members pointed out, recrult-
men t is not done from the alric:ul. 
turists who know about , i lt ~ 
and aU these thinas. So, when these 
people reach the block, by the timr 
they understand somethin, of the 
block, they are shunted out to another 
block and apln by the time they 
understand a part ot that block, they 
are transferred to a third block. What· 
ever beneftt can be had by the under· 
standin, of that person is not to that 
block and a person with less e:cperi· 
ence comes to that block. The new 
penon has a,ain to understand and 
leanl the"" thiDj(S. 

I would advise that these blocks 
should have three sections each. Ad-
ministration section and Office are one 
seetlon. The other should be the 
operational section and to this the 
""am .evaka and others should be 
attsched. They should do only field 
work and not administrative or office 
work. The third section should be 
·purely the statistical section. It 
should have all the statistiea ot the 
block and also the important intor· 
mation ot the block in one place. 
Whatever you want to do In that block 
should be by consultation between 
the block and the panchayat. They 
should be aaaociated with the pancha· 
yats alao .... 

Mr. J)epa&y-S ...... er: The hon. 
Member's time Is up. 

8br1 S. A. MeIIdI: I wa. ,olna to 
read. one remark ot this report, It 'OU 
would permit me. In tbill report 
allo, about the industrial pilot project. 
they say: 

"It would not be possible to 
ascertain whether this proll'8llllll8 
received any .upport from ..,tive 
Dr expandinl qrlc:ultuNl !leO. 
nomy. AaumptioGl like this 
are made and cruetsl deel8lons 
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[Shri S. A. Mebdl] 
like the lreation of project. are 
based on uch assumptions." 

There are so many other remarks 
wbich I could read from this report. 

Mr. nepat,.-Bpeaker: I allow onl,. 
this much. 

Bhrt B. A. Mehlll: It would show 
that most of these Imporlant works 
like the industrial pilot project bave 
to be based on assumption. If there 
t. 8 .tatisti".nl s'!Ction of the Block. It 
would collect all the Important Infor-
mation regarding the whole area :on-
cem.d with the Block. Rlld that will 
have mare or less all the important 
Information for the project in future. 
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8hrI IIaI'IIIb CIIaDdra MUller: Mr. 
Chairman, Sir, there b no Ministry 
which baa .ubjected itself to such a 
critical analysis and examination as 
this Ministry of Community Deve-
l<>pment. It is wise that We have 
befort· us and in our hands various 
independcnt assessments about the 
working of the MInistry of Commu-
nity Development and aU the criti-
cisms which emanated from this 
House were based on these reports. 
But I might submit that let us at least 
recognise that this very thlnl is a 
,ure sign of the Ministry's vitality, 
that this is a sure indication of the 
honest intentions of the Ministry to 
make improvements and go ahead. 
But. as was very correctly pointed 
out, even mOllt of these reports, which 
arc of very recent oril(in. which have 
been placed in our hands very recent-
Iy. are becoming obsolete. I do not 
make II complaint as my hon. friend 
did that we must not have such quhk 
Introspection and examination, but the 
fact is that we are moving SO fast that 
this cannot bc helpcci. 

The last r"port which We had in 
our hands was th~ Balvantray Mehta 
Committee Report. which ill a very 
, ... Iuable document. We compHment 
the hon. Members who produced it. 
There arc various States which arc 
fighting shy of it bPcaule in that re-
port very signiftcant recommenda-
tions have ~en made for the devolu-
tion of authorily and the devolution 
of resources righl to the lowest level. 
Manv States are ftllhtinl shy of it, and 
cen,;in Billo were drafled in the Stales 
rompletely ignoring the basic recom-
mendation. of the committee. But il 
musl be ot. ted with very greal satis-
taction that the tac! and \he dynam-
ism of the Ministry has been able to 
peTRuade al least eleven States out ", 
14 to fall in line with the recom-
mendations of this committee. 

Even Ihls report has IMt its luatre 
10 far ... certain Stales are concerned. 
J submit in aU humility that our 
thinking in RaJaethan has JIODe tar 
ahead of this latest ..",art where such 
.tcnUlcant recommendations have been 
made. In this backward State of 

India. a most significant aoc:ial revolu-
tion was born on 2nd October. 19~9  
I am not mentioning it by way of 
pride, but let us remember that social 
revolutions are born only in sueh 
backward areas because of a !Ilrong 
reaetion Blainst the past, but only 
,,'hen we have dynamic and prog ..... -
sive youth there. Fortunately we 
had certain people. peoplc who 
thouaM in that way, and so we had 
Ihis phenomenal step caminl forward 
in the Stall>. 

My han. friend was just Ialking 
about panchayat samitis and zila pari-
shads being formed where ofllcials 
have been given the ril(ht of vote. In 
Rajasthan they are not given the right 
of vote not on 1y in the panehayats, 
.. ven in the ziJa parishads. It is the 
non-ollllci.al who presides over th .. 
functions. I do not claim that simply 
becaus.. . of IIhIs decentralisation. 
heaven h •• descended upon Rajasthan. 

We have encounll!Ted various diffi-
rulties and we are keepllll: a constant 
and vigilant wa·tch over the working 
ot Ihis scheme of decentralisation. I 
may mention that tne entire Cabinet 
of Raj •• than thought 1\ neceSllBry to 
move from district to dlslriet, stay at 
every place for a day or two. to make 
• clear observation at the working of 
decentraUaation. the various difficult-
,.,. that are facing us and the atePl we 
must further take. You will be sur-
"r!sed to know that. e\'en though we 
nad taken 8 very progressive stet) 
much ahead of Ihe Mehta ilt ~ 

T€'COmmendations. we bave come t., 
certRin conclusions, as a resul t of this 
observation by the CabInet. offieial. 
and non-offlc:ials all over, lo brinl( 
about eertain further radical ehanges. 

HavinB said all tIus, I shall reverl 
to the various reports aDd the criti-
<ism laUDChed apInat the llinbtry. 
If _ make a eomplete IIIud7 and 
8MlyaIs of aD the reporta, we will lind 
that the whole criticism eeatres round 
three points. One of the erltlclsms, 
aa my hon. friend ShrI Bra.I Raj SI"", 
haa pointed out, i. against the ollleere. 
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r,amely that we have not ,ot tI" ril/hl 
type ·of o1Ilcers with • real rural 
obackl1'Ound. I would like .to uk my 
bon. friend from wbere we are to ,,,t 
these oflleera with a rural ·baclrcround. 
We have thoUlht over .this problem, 
.and we have anived at a certain 
'solution, which also I shall pi""" be-
10", the House. 

Th,· second criticism was in regard 
1(, the training. I think no Minilltry 
'" at present concerned with 80 much 
.a, a training prolf8mme both tor 
oflldals and non-ofI\eiala. I shall not 
go into tbe details. It is for th~ hon. 
Minister to tell the House that his 
Ministry is doing by way of tr inln~ 
for th .. oflleials and the "non-olllel.I •. 
All the Momber. or Parliament who 
'Hre interested in community dev.-
loprnent wiII bear me out when I say 
this. Of course, I have not been able 
10 attend the two meeting,. of the in-
fonnal consul1atlvc committee, and I 
do n01 know what an....... haR boPn 
given; the difIIculty is how to attract 
non-oflleials to get thenwelves into the 
r ~ e of the training. 

The third and the most importent 
"ritieism about communily dp.volop· 
.menl. which underlies the failure of 
<'OIIIDIunity development is enec.urag-
in, the people and giving initiative in 
the hands of the people, Involving a 
.!arge nwnber of peopl" QI the pro-
gramme. There lies the ,.ftfesl 
failure of this Ministry. according to 
Ih .... critics. But let u. be honest 
about it. as to whether this i. a faUIIT,· 
"r the Ministry or the ofllcial hler-
.army or this Is a fallur" of tho non-
c.fllciala, ineludlnog ouraelv.... If we 
re.,.,gnisto that community develop-
menl has to become a llUee_ and 
that India has to maIIe a r.';1 pro-
~' 't'  progreso; in the real' sense of 
1..'>1' word, then it is ncceaary thai 
lhe IIIII8IIeS musl be aeUviaed and 
('nerlrised and must be made 10 mov. 
for lhe """""",Ie 4evelopmeat of thc 
.. ntire """"try. My hem. friend .Snn 
TllJllllmoni "lteod th" exaftlJ'le or 
ChIna. 

Now, IlIere arr two metho4l of 
dolnl thlnts. On.. is the ChIna way, 

.&>an",I),. that you hav" communes all 
",'er, thai you have a mllitary reli-
mentation, and you have a military 
discipline to whip people to du a 
certala work. Thai would c:erta1nly yield 
'1· ... 1 relulta; I h ~ not the I.ut 
:I"ubt about it. We also recognl •• Lb.' 
necessity of cnerlisln, the mnsst-f, hul 
we do not rail in line with that Itep 
or Ihat way of thinltiDfi. It. is, th"re-
l"re, that we have thou,hl of Ihe 
other melhod. an equally effective 
melbod if only the non-oIBdab play 
their part, and thlt method Is 1(.'al 
decentralisation, Ihat is, ener,wng the 
peoplr and living the power and the 
'''.ouree. rillht down !o the villeg .. 
level. 

It I. on I)' now when w" hav" thea,· 
;mnchayat. with all the reaollreE's and 
all the' powers. and these PancMIIAt 
Sam!!is with all the p .... era and aU 
:hc resource ... that we have complete<! 
!'ur tier of the Panchayat Raj in th" 
tl'ue sense of thp tenD. Here in Par· 
homent we or" .itt.lng In the bi!!geo! 
panchayat constituted at the Cealral 
level. Th('D. We have the legl letl ~ 

assemblies al Ihe Slate level. nut 
till now, we had no feet dawn below. 
A. a matter of fact, it was aU In "", 
t -~1 1 air. But now, w(" have thE' ziUa 
parishacis at Ihe district leveL and \.he 
ponehayal samitl 8t the block .".. tbe 
tehsil level and tbe panchayats at thl! 
village level. Th!. e enlr li ~l  
ha., given Ihe real , • ..,1 to eommultity 
developmen I. alU! it I. on the.e fH'l 
that it can movp. I have no h llt lt~ 
tion in .. yin« that the tallure of rom-
n,unity dev(')opment was due to the 
faet that all the... years il had Ieet 
of cloy. It was almost, as a matter or 
fact, JIll 1 on reet of clay. It wa. a..,;-
ftcially heinE moved frD1n place to 
place. the ofllcials of the Minish, 
dolnl! th<' littl. bioi Ihal they _Ibly 
could. So why blame them? Nnw, 
we have liven real fePt to romma· 
nlIY develc1llmenl. It Is now .... tll'"l\· 
and very much the respoNibillty of 
the non-ofllelaJ .I .... enl at all Jeve!.. 

Even in Rajasthan. at leut 70.000 
_ns will be involved In actlvp. 
t?ftt')'day work to puab tonnrd III .. w..... "f 'cnmtml1nlly ~l ent  



IShri Harish Chandra Matbw'J 
So much has been said about agri-

, lt r~  I was really surprised when 
the ex-Minister ot Food and Acricul-
ture while apeakin, here durin, the 
debate on the President's Address 
referred to the work of community 
development. I have carefully eone' 
through what he said. U you read It 
caretu\ly, you will lind that "I the 
very outset he started by bl;oming 
r.onununity development, but cr,!'!clud-
~" by appealing tor the strengthen-
ing of community development. lie 
ooly said that we must have a plant 
protection officer, this oftIcer and that 
efficer. He started by attacking com-
",unity development, l>ut conr.luded 
'mly by askinlli for the trengt"~ning 
of cmnmunity development. 

The poim is that the entire scope 
of work has 1I0t to be covered. What 
i. the use of accusinll the Minl.:ry by 
sayin/l: that it is lookin" after educa-
tion, health, this and that? Com-
munity development cannot be lop-
sided. It has got to covel' the entire 
sphere: of COUn:l:C, We must give 
special attention to productive 3ctivi-
tics. which i~ evident in the schemes 
that have now been drawn up. I 
would like to Rsk one question of hon. 
Members who have spnken On this 
subject; what is the other programme 
which has any meanina- so far as rural 
India is concerned? Is it nor that 
community dpv"lopment is tho only 
prollramme which means something to 
th" rurlll population? Is it not that 
the ('ommu!"'ity development pro-
gramme is the only programme .... hich 
.pells swamj to the rural areas and 
mean. something to them? There Is 
no other programme which e- n~ thlFo 
fnr thP.JT1. 

Shrl Draj Raj SlDc'h: We all accept 
i L on prinl.'ipl(· as such. But we ,,"ant 
that the drawbaclc. must be pointed 
out and removed, 

Shri Barish Chandra Mathur: Cor-
I" inly I do not object to deallnll with 
. he drawbacks. I fully acknowledge 
',it that. I take full note of the lapses 
and difficulties of eommwtity devc-

IopmenL But what r mean to &ubmit 
i> that coavnunity development i. the 
only prollramme-the only meaniDII-
fu.\ ~ tar as the enU ..... 
rural India is concerned. H ~ 
sreU .. anything anywhere sO tar as 
rund India is concerned, it is only 
throuch the community development 
programn.p.. 

Dr. '-atel"" (Bhubaneshwar): 
Starving villagers! 

!IIIri RarIsb CIuaIIIl'& Matllnr: I will 
oDb' make one more point, and that 
ill a:boIlt the Social Welfare Board. I 
do not Wlderstand what the Socia I 
Welfare. Board is. 

An Ron. Member: It is under the-
Education Ministry. 

ShrI IIarIsb Chandra Mathur: It is 
not a question of the Education Minis_ 
try. I am sure that the activLties of 
the Social Welfare Board and at the 
Community Development Ministry 
are overlapping each other. They 
are just the same thing. As a matter 
of fact, the Social Welfare Board has 
just walked away from those areas 
"rhere Community Development 
Ministry is working. Their argu-
".,ents are two. One is that they are 
working only where the Community 
Development Ministry is not working; 
so they are doing much more work 
in the urban areas and those areas 
which are not covered by Community 
Development. Their second argu-
ment is that there must be certain 
non-official agencies. Now that we 
are having panchayat raj. now that 
we are having non-official agencies 
right do .... n to the viDage level. where 
is the l ~e for the Social Welfare 
Board? I do not unde-rstand it at all. 
I think we are in the habit Ilf carving 
out killJldams. Vested interests are 
created and they persi!rt. This House 
must raise its strong voice and 887' 
that these things must be liquidated. 
As a matter of fact, In certain States 
what unfortunately happens is that 
certain important ladies-sometlmea 
wives of the Chief Ministers-are In 
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char,e of the Social Welfare Boards. 
It, therefore, becomes dilIIcult to lake 
a really correct and objective decision. 
U this duplication has to be stopped, 
I tltink it is time that this Parliament 
raises its strong vuicc a,ainst the 
separate existence of the Social Wel-
fare Board. 

81ui A. C. Gtaha (Barasat): Mr. 
Chainnan, Sir, thi. Ministry ha.. been 
UDder minute criticism almost "very 
year. Lapt.£s and defects have bflen 
pointed out and I think more than any 
other Ministry this Ministry has attrac-
ted the attention of the Members of 
this 80'- as also of the public. 

The MIUtier of ReIIabIlltaUon &Ild 
1IIIaort&y AllaIn (SIIrl Mebr Chand 
KIuuma): Where do I come In? 

SIIrl A. C. Ouba: You do not come 
in there; you are rather spared. 

81ui A. M. ona-.: You only come 
next. 

Slui A. C. Guba: But, what the 
previous speaker, Shri Mehdi said, ii, 
in a senSe true. This Ministry has 
under its char,e the functions of 
practically all the nation·building de-
partments of Goven"nent, ARricul-
ture, Education, Heallh and every 
other thing which may be called a 
nation-building department ot Gov-
,·nunen\. At the village and Block 
level, this Ministry is b ('c· fIl'dinate 
and often to implement the Govern· 
ment programme under these sections. 
So. the question of co-ordination L", 
of the utmost importance. That was. 
I think. what was considerably lack-
ing in the previous years. There 
might have been, and I admit there 
has been. some improvement in re<"ent 
times. (Interruption). 

One paper ha. been circulaLed Lo 
_ of us in wltich the Ministry has 
tried to analyse the position of co-
ordination. In the Centre there is 
complete co-ordination; at the Statt< 
level it 1. complete and it iI _Ie!e 
At the District and Block level. 

BUL the sting 1& at the tail, in tbe 
Appraisal para of the note it is staLed 
Lhere that the cD-ordination Is, how-
ever. welrit at the State level, and. I 
Lhink, it Is weakened at the villal" 
level; and that is duc to personal 
factors. But It has been stated in the 
lIote thaL the weakn_ has not inftlt-
rated into the Block level. I do not 
know if the Minister himself is laUI-
fted, or at least tolerably satisfied 
about the working of co-ordination at 
the Block level. If that is 00,-1 
should nol expect com.plete co-ordina-
tion,-l would take It as aatiifactory 
co-ordination to make the prolrammes 
elfectlve. It that is achieved. we 
should all be satisfled. 

I was ,Ding to reter La a recent 
development in this direction. that ii, 
the Initiation of the panchayaL .ystem. 
If power is transferred to the pan-
chayats, then. I think, co-ordination 
would be much ca.ler. Th.. main 
difficulty about co-ordination i. the 
personal factor, Lhe human clement. 
DilferenL ollk:en cannOL settle up 
amon, themselves. Everybody, it 
seems, i9 eager abouL hiB own kin.a:-
dom or tuedal or even manorial 
charlie; and at no level thl' ofllcers 
come to an undenltanding among 
themselves. They are not al&o ready 
to toleratP. any non·amcial authority 
cropping up to share their authority. I 
think the question of co-ordination 
will be solved to a great extent if thl. 
pancllAyat system is fully imple· 
mented. 

BuL, along with Lhis I .hould alllo 
mention that tor some years tllo 
panchay!s will have thei.· "'ething 
trnub1es. There will be more trouble 
between the non·official panchayata 
and the ollk:ials. I think the hon. 
Minister mtL1t he g.tting rcpuN of 
similar Lrobules fron' many Sta I".. It 
is bound to happen. Human natun' 
i. there and it i. not possibl. to 
change it overnilhL. Su, thi. conllict 
of aulhority beLween the non-official 
panchayats and the ofticia Is in the 
districL level or block level will ecm· 
tinue tnt sometime till thc panchay •• 
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lShri A. C. Guha] 
can find solid ground under their fet'l 
and ... erl their riehIB. 

The panehayats also havp to work 
'.carefully and cautiouSly. That Is 
why the Ministry h .. undertaken the 
programme of training of the pan-
ehayat non-omcials. But I think the 
Ministry should make a oonsolidated 
programme and have aD intensive sort 
of training and this two or six week's 
training will not do much to impr,,"s 
the non-omcials. We all know the 
type of ·men who will be coming into 
the panchayats. The experience we 
had of the villagl' union boards b 
not very happy and more or less they 
will again come in the .panehayal •. 
In the U.N. report alo.o they have 
mentioned thai the panchayats are 
·becomlnl the strongholds of the vil-
lage ve!lted -interests, the upper caste 
'people and the well-to-do money-
'lenders and all sorts of such people. 
'1 think that is more or less inevitabl£ 
4n the Initial stag,·. But if the people 
..,nee taste their powers. I expect t.hat 
they will assert their rights and elect 
the right sort of people to the pan-
ehayats. 'lbe Ministry must look 10 
that so that the people may exerClRP 
their powers ~re"t1 , cleverl)' snd 
intelligently so that they will not 
playas dllJ)eS, in the hando of crafly 
headmen of the vlllalles, as has be<'n 
more or Ies.. the position so far. 

Now, proper traininglUld education 
of the vlllalemen is very ne e r~' 
and important. In this connection, I 
am just reminded that in Enlland. 
after the Reforms Aet of 1830 or 1832, 
1 think it wu Glad.ton" who gave 
the .logan: we must <-dueate our 
masters. This Ministry alao should 
tak.. up the task or edueatlng the 
mutera who hav" sent WI here, who 
have made the Ministen and who 
have sent repreeenlaUves 1.0 the Slate 
l".lalature.. They are the muters .nd 
they are to be educated and tile), 
muat ultimately ~ that. authority 
vest. In them and with them. 

About the working of this pro-
.... mme. as I have Rtated, th"'" h.s 

been a lot of criticism about the 
working because the entire future of 
the country BDd of our democracy iD 
a sense depends upon the suee_ of 
this .programme. It's not only a 
question of changing the face of the 
countryside but also the minds of 
millions of people there. Changing 
the mind, the psychology and the 
temperament of the people is a long-
term propoaition BDd it will lake 
sometime. So, some lapses and dllll-
culties in the beginning are quite 
understandable and natural. At the 
sa·me time, we cannot b& l!OInplacent 
and because it L. natural, WI! cannot 
go on tolerating that. We have to 
take certain urgent and definite steps 
to im.provE' the position. 

In Ihis connection I would like 10 
oppose the suggestion of my han. friend, 
Shri Sahai, to stagger the programme. I 
quite agree with him that We have I'ot 
enough trained porsonnel 1.0 run all 
the oommunity development bloc:ka 
all OWr the country. But whatever 
poverty we have either in men or 
wealth, mUlt be shared by the enUre 
country in common. The position I. 
that the advanced regions got these 
blocks earlier than the regions which 
may be called backward and the latter 
have been denied the benefit of thi.. 
train·ing (aven now. 

) think the House will agree Ibat 
the backward regions ,.bouJd have the 
flrst priority in getting the community 
development programme, but the posl. 
tion has been just the contrary. So 
I feel that it would b. quite wrong 
and unjust on Ihe port of the Gov-
emn,ent to stagger thl" pl'ogrammeo. 
The question of >'laggering the pro-
gramme sbou Id nat now be oonlider-
Pd. 11 i. better Ih.t the entire country 
should be covered as qui ..... )y Ill< possi-
ble with Community Block.. 

Mon,ovel·. th,· qu ... Uon of trsined 
~t t' is not now so urgent as it was 
when the !'$Ort waa submitted. 
thlnk under the present IICb....... of 
training the ofllelals and non-olllcla1s 
for this very Import.nt la.1< of bulld-
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IIIC up our rural areas, we w1ll be 
producing 1Ihe required number of 
oftkials as alao non-olflclals to man 
the future community blocks of the 
oountry. So lhe IUUeIIUon of otac-
gering the prollf'lU1Ulle should not bto 
,,«epted by the Government. 

But the U.N. evaluation report baS 
made many other imporiant sUllles-
tions, and to one suggestion at leut 
I should draw the pointed aUention 
of the hon. Minister, that is, about 
the priority SO long given to creating 
amenities over creating productive 
forces. The question of creating 
ameniUes should be considered ollly 
along with the capacity of thal parti-
('ular village to maintain that amenily 
for the future. We have been crest-
ing amenities nlte me-wells, night 
,chaol. and all sorts of other thinlll, 
but the village community has 1I0t got 
th" flnanciaJ or even the intellectual 
('apacity to maintain those..' thinls. 1 
think about 50 pcr cellt. of the tube-
wells remain out of order for thl' 
bt'tter part of the year. The village 
pl'Ople cannol repair those thing •. 
They have neither the money nor the 
.,en.<e of respunsibility about thele, the 
technical know-how to repair the 
tube-wells. In such cues, the first 
necessity i. to create more produ('-
tive force, not only for agriculture but 
also for cottage industry. 

Ch. Baablr SIDIh: What about 
the private tube-wens? Th,"y aU 
work. 

8IlrI A. C. 01lIl&: That u all right. 
Then I come to the queet!on of co-
operatives. . 

lIIIrt A. C. OIdIa: Co-operatives have 
not been a Vf'rY strong torc:e In India. 
partieularly In the northern and _11> ..... ts at the country. Except 
in Bombay, Macbu WId n_ In 
Andhra, which was four ,.ears ago a 
part of Jofadru, and ~ tdIfte emat in 
Mysore also _,.. co-operatives haw 
been dolnc fairly ", .. n. In other Stateo 

~ er ti  hu\',o a "lory bad story. 
I think In the """ent put th"re baa 
been some improvemant. In that 
matter also there is the controvers, 
about large-sizo! and small-size c0-
operatives and gov"rnment partie •• 
lion. I am dclln.ltely tor large-lize 
co-operatives and Government parti-
Cipation. I know that cooperatiVt!8 
should be a people's muvement and 
should be voluntary, but at this staae 
I do ,\ot think it will tie i l~ to 
build up co-operative .OOMi.... on a 
saUstactory workill& basis without 
Government participation. 

The Evaluatibn Report also has 
made it quit<> cl"ar tItIIt large-.ize eo-
operatives have attracted a ,reater 
amount 01 deposits and, not only thlt, 
they haw also attrarted a greeter 
number of landless l r~"  That IS 
a very important tactor In favour of 
large-sit," co-operar!W'S .. 

Then, is one mol''' point tn whieh I 
would like to draw the attention of 
the hon. Minister. He should l'OII-
sidcr ''''0 points mentioned in Otis 
EvaJuation Report. I lind that In 
reslN!<'t at honorary N!IIdIftII fbr adult 
education centres there are 13 per 
cent. in non-block areas and only 8 
IN!r cent. In block ar..... n oTtowa 
that In non-block areas people have 
been rendering more voluntary ser-
vie., than in block areas. 8eeondly, 
public participation In community 
hall cOMruetlon is diltine1Jy greater 
in th .. non-block areu than in the 
block areas. These are the two find-
ings: Nos. 7 and 18 at pages 142 ani 
143. Thia Is a very c!boparaging thing 
for lhe entire Ministry. If It I. fou'ld 
that i. lhe non-block areas people'. 
partieipation bas been to a ,1'IIIIter 
extent than in the block areU, then 
the whole programme stando con-
demned. though I do not Uke to UBI! 
that tenn. But I think there ma,. bto 
IOI1Ie ezplariatlon for ft. 'l'!Ie 1lInI.-
try should at leest ,." attA!ntion to 
thi. aoped at ttie matter. 

"nten there to anather t!IlnI. and 
that is • IIOod feature. From tbIa 
r~ 1 lind th&t ill rftIII!d of social 
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education the youncer generation hal 
n!SpOnded better; both in rHDeet of 
the utility of social education and also 
In the matter of appreciation at 00IIl-
munity development, the ~ 
generation has .hown better ""'po ..... 
than the older people. n ,. Quite 
good that the newer and yOWlol'l'r 
generation is growina· up with IKI ap-
preciation ot the development, warko 
that are carried on in the country. 

I cxpec.t that throuah this MiniStry, 
the directive principles of the Consti-
tution that the village ,panehayata 
should be created throulhout tb .. 
(,ountry as bale units of local lelf-
government-that ideal ot the CbuU_ 
tution-wUl be acnlevea In no .,11'111111 
future but rather at an early date. 

With these words, I support tile 
Denland •. 
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Demands APRIL 2, 1960 for Grant. 

Mr. ChalnaaD: The hon. Member 
may continue his speech on Monday. 

18'03 bra. 

The Lok Sabha then IIdjoumed tilt 
Eleven of the Clock on M'0IIdcqj. 
April 4. 1960/Chaltra 15, 1882 (Silica). 




